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THE FINANCE BILL, 1984

MR. DEPUTY CHAIRMAN: Now we
shall take up the Finance Bill.

THE MINISTER OF FINANCE
(SHRT PRANAB KUMAR MUKHER-
JEE): Mr. Deputy Chairman, Sir, with
your permission, I beg to move:

1

!
l
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“That the Bill {o give effect to the
financial proposals of the Cenrtral
Gevernment for the financial year
1984-85, as passed by the Lok Sabha,
be taken into consideration™.

Sir| the salient featuies of the more
important proposals in the Finance
Bill, have been expiainad in my Budget
speech. The details of the propsals in
the Bill, have %een set oul in the Ex-
planatory Memorandum circulated
along with the Budget papers. I
woulg therefore, not like to take the
time of the House by traversing the
same ground.

The Bill has now been Yefore the
hon. Members  for about two
months. During the general discus-
sion on the Budget as also 'thereafter,
hon. Members from hoth the Houses
have made valuable suggestions in re-

gara to the various provisions of the

Bill. A number of suggestions were
also made by trade and industry, pro-
fessional organisations, economists,
tax-payers, tax experts and others. I
would like to thank warmly the hon.
Members and all others for making
useful suggestions and comments on

the provisions in the Bill.

After a caretul consideration of
these suggestions, I had moved certain
amendments to some of the provi-
sions in the Bill in the Lok Sabha,
which have hween accepled and incor-
porated in the Bill as passed Yy the
Lok Sabha.

I shall at this stage, confine my
observations to the main changes
which have been mada2 in the provi-
sions of.the Bill during its consideva-
tion in the Lok Sabha. I will begin
with ithe modificalions relating to,
direct taxes.

Hon’ble Members will recall that the
Bill, as introduced, sought to with-
draw the concession under Section 80
CC of the Income~tax Act in respect of
investment in equty shares offered

for public subscription after 29th Feb.

1284. Under the Bill as passec by the

- -
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concession will con-
tinue for a period of three years, that
is, in -relation to shares otfered for
public subscription pefore 1st April

' “1987. This will provide sufficient time

* vision might have createc

for a further review of the impact of
this concession in stimulating new
investment.

Some changes have bern made in
the provisions in the Bill
relating to  contributions to  se-
called welfare funds for employees.
Yinder the Bill, gs 1ntroduced no
deduction [ is to be allowed
in contributing. the taxable
profits in respect of monies
contributed by, emplsyers to  such
funds. These provisions apply retros
pectively from the ass2ssment year
1980-81.

Retrogpect‘ive operation of this pro-
hardship

in cases where such funds-or irusts

had, in ‘fact, utilised such contri-
butions for the welfare of
the employees to  the coniri-
butor. With a view to avoiding

hardship in such cdses, the provisions
in the Bill has been modified to provide
that any expenditare incurred by a
trust, fund etc.,, before 1st March,
1984 for the welfare of the employees
of the contributor will be allowed as

, - deduction in compuiing the taxable

 profits of the employer of the accoun-

ting year in which such expenditure
has been incurred. The deduclior. will
be allowed to the employer {o the
same extent as it would have Leen
allowed to him bhad such expenditure
been incurred hy the empleyer

7 directly.

A provision has also been madé in
the Bill to enable any em-
ployer ~who Thas made such
contributions  hefore 1st  March,
1984 to claim the contributions
remaining unutiliseg be returned by
the trust or funds, ete. where such
contributions have heen utilised for
acquiring any capital assef, namely,
land, building machinery, plant or
furniture. the emninver will he entitled

.
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{o claim that such assets would also
be transferred to him by the tiustees.
‘While these provisicns are intended .
to remove legitimate concern against
the retrospective op=zration of thei pre-
visicns in the Bill, it was felt that it is
alsc necessary to prevent allempis by
companiens to circumvent tHis
measures through novel devices.
One such device seems to
be the formaticn of new
companies under Sectica 25-of the
Companies Act, 1956. As the provi--
sion in the Bill, &s introduced, appli-
ed only in respect of coniributions to
a trust er fund, it could be :ircums
vented by making coniributions {o
such new <ompanies, instead of trusts
or fimds. The scope of the provision
in the Bill has, therefore %“een ex-
tended to contributions made by em-
ployers to companies associations of
persors, bodies of ‘individuals. societi-
es recislered under 1he Societies Re-
gistration Act and other institulions,
besides trusts and funas. .o

Under the Bill. as introduced, all
charftable and religious trusts includ-
ing those entitled {o exemplisn un-
der Se~tlun 10 of the Income-tax Act,
would have forleited exemplion from .
the wealth-tax, if ithey did not con-
firm to the investment pattern for
trust funds laid down in the Income-
tax Act or user the income or pro-,
perty of the irust for the wversonal.
benefit of the settlor, trustee. ete. in
contraveniion of the provisions con-,
tained in the Incomo-tax Act. On
forefeiture of ‘exemption  wealth-tax

would be charged in such cases at’
the maximum marginal rate. .
The Income-tax Act however
does not provide for forefeiture

of exemplion from income-tax in the

" case {o charitable and religious trusts

which are entitled {o exemption un-
der Section 10 of that Act, As it
would have been anamalous to pro-
vide for forefeiture of cxemplic~ from
wealth-tax in such cases. the nrovis
sions in the Bill relating to forefeit-
ure of exempiion from wealth tax in
the case of charitable and
religious trusts have heen brought in

+
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line with the corresponding  provi-

sions conlained in the Income-tax Act.
As a result, charitanle and religious

trusts entitled to get exemption under -

section 10 of the Income-tax Act will
not forefeit examption .frum< wealth
tax under the provisions in the Bill.

Under the Inceme-tax Act, income
derived by a tax-payer from invesi-
ments in specified financial acsels is
sxempt up to an aggregate amount of

. 7,000, In addition, under a sepa-

“Gte pmwsxon contajned in the Unit
'rust of Indig Act, a further deduca,
tion up to Rs. 3.009 is allowed in
respect of incomes on units of the
Unit Trust of India. The Bill seeks
to enlarge the list of specified hnan-
cial assets to include deposits under
the National Deposit Scheme. Under
the Bill, as intreduced, deposits under
the Nationa] Deposits Scheme had also
been placed on a par with units of the
Unit Trust of India by providing that
income from these two financial as-
sets would be eligible for a further
deduction up to Rs. 3,000 in aggregate.
with a view to providing a
greater incentive for making lerger
deposits under the National Depuosit
Scheme, the provision in the Bill
has amended to provide an additional
exemption up to Rs. 2,000 in respect
of interest on such denosils, The Bill
has also heen amended to similarly
provide an additional exemption un-
der {the Wealth-tax Act in respect of
such deposits up 1o Rs. 25 000. As
mentioned by me in the budget spe-
ech, the National Deposit Scheme is
a temporary scheme and will be dis-
continued when the target of receipts
ig reached or earlier, if monetary de-
velopments so warrant.

The Bill. as introduced, providel
for compulsory audit of accounts. in
cases where the annual turnover in
business exceeded Ks. 20 lakhs or the
gross receipts in profession exceeded
Rs. 10 lakhs. With a view to al-
Jowing some time to trade and indus-
try, as also to those in the profes-
siong of law and accountancy to ad-
just themselves 1o the new measure,

T2 MAY,
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tl.e Bill has been amended to provide
that in the case of persons carrying on
business, the requirement of compul-

- sory audit will apply ouly if the an-

nual turnover in business exceeds
Rs. 40 lakhs, as against Rs, 20 lakhs
‘under the Bill

Under the provisions of the Imcome-
tax Acf, the Central Gevernment is
overpowered to acquire immaovahle
property having a fair market value
exceeding Rs. 25,900 in cares where
the declared connsideration for the
transfer of the property is less than
its fair market value. Under the Bill,
ag introduced, this monetary limits

. was being raised to Rs. 50,000. In

order 1o provide relief 10 a large
number of small house owneis,
this monetary limit has heen
further raised io Rs. 1 lakh.
As a logical consequence, the
relevent  provision in the Bill
has also been amended to provide

that the prescribed statement regard-
ing transfer of immovable properties
need be filled before 1ihe registering
officer only in rases where the con-
sideration for the transfar exceed HRs.

50,000 as against Rs. 25,000 under the
Bill.

I shall now refer to the amendments

- 1o the provisions in the Bill relating

to indirect taxes. Hon. Members
will recall tha{ the budget proposals
containeq a package of concessions’
for the paper industry. In view of
several represeniations received from
small and medium paper mills produc-
ing paper out of non-conventional raw -
materials to the effect that lowering
of the general rate of duty had redue-
ed the advantage enjoyed by them
earlier, even though the dut,u paid
by them was also reduced proportion-
alely and with a view to providing
further relief to the small and medium
paper mills, the duty for such paper
mills with clearances up to 3.000,
7,500 and 16,500 tonnes in the prece-
ding financial year has been reduced
to Rs. 275 Rs. 550 and Rs. 730 per
tonne respectively. After these mo=
difications the concessims enicyed ty

£ -
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small and medium paper mills will be
about 10 percentage points more than
was the case earlier. A new slab in
respect of paper mills nol having any
bamboo or wood pulp plant and with
clearances exceeding 16500 {onres
but not exceedin 24,000 tonnes in
the preceding financial  year has
been introduced, with a rate
of Rs. 950 per tonne
for printing and writting paper as
against the earlier raie of 7 per cem
ad valorem plus Rs. 645 per tonne
and Rs 1,200 per tonne for specified
kraft paper as agamst 7 per ceni
ad valorem plus Rs. 900 per tonne pre-
vailjng earlier. The propsed con
cession has, however, been restricted
te only those varielies of paper far
whicht duty was reduvced in the Bud-
ge.t The revenue implication of
these concessions is expeced to be
about Rs. 9 crores in 1 year.

Hon. Members may also recall that
I had proposed reduction
tomg duty on Wwood pulp imported for
the manufacture of paper so as 1o
reduce the pressnre «p our forest re-
sources and o make available the
importeq raw materials at reasonable
prices. On the Dbagis of represen-
tations received in this regard, the
same concession hay “een extended to
wood pulp imported for the manufac-
ture of paper board also. As a result
the duty on such wood pulp has been
reduced from 87 per ceni to 30 percent
ad valorem. This measures involves a
revenue sacrifice of about Rs, 1.47
crores im a year.

As the Members will be aware, ihe
cusloms duty on specified machinery
and equipment for the newspaper in-
dustry went up from 35 per cent to
‘40 per cent ad wvalorem on account
of general increase in the rate of
auxiliary duty apnounced in the Bud-
get. On the hasis of representations
received in this hehalf, such specified
itemg have now been exempted from
the auxillary duty increase effected
this year. The concession is likely

in the Cus- .
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to result 1n a revenues sacrifice of
about Rs. 3.5 crores in a year.

Bill, 1984

pulyester blended
fabrics containing more than 40 per
cent but less than 70 per cent polyes-
ter was reduced 1o 2 per cent in thia

Excise duty on

year's Budget. This concession was
not available to fabrics containing
polyester filament yarn. As a mea-

sure of further velief to the texiile in-
dustry, the concession given to polyes-
ter/cotton fabries in the year’s Bud-
get has been extended to such
fabrics containing polyester filamend
yarn also. The exemption, however,
would be limited o fabrics whose
value p3r square metre does not exs
ceed Rs. 25. This concession is like-
ly to result in a revenue sacrifice o
Rs. 8 crores in a full year.

The concessions announced in res-

pect of indirecy taxes would vesvlt in
a reventle sacrifice of Rs. 22.02 crores

in a year. The concessions cn tht
customs side will be about Rs. 4.91
crores and the excise side Rs. 17.05
crores,

There are a few other amendments
of a relatively insignificant or draft-
ing nature over which I do not wish
to take the time of ihe House.

I had indicated in my Budget Spe-:

ech the intention t~ set up en expert

committee to go imto the question of
change in the financial year. It has
since been decided that this com

miltee will be beadad by Shri L. K.
Jha, Chairman of the Economic Ad-
ministration Reforms Commission.
The committee will include represens
tatives of the Centrat Government,
State Governments. Reserve. Bank of
India, Comptroller and Auaitor General
of India besides non-officialg represent-
ing commerce and industry.

]

I am confideut that the Hon'ble
Members would lend their support to
the Bill as passed by the Lok Sabha.
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Sir, I commend the Bill
coasideration of the House,

for the

The question was proposed

SHRI NIRMAL CHATTERJEE
(West Bengal): Mr. Deputy Chair-
man, you and I know that of the sev-
en wonders of the world one is situa-
ted in India. My reference is not to
Mrs. Indira Gandhi but the Taj Ma-
hal. In any case, this makes India
a wonderland of the Alice variely, ]
say this because the Finance Bill
which is a part of thc Budget, and
Budget, us has %wesn correctly stated
"y the Finance Mianister, is an inst-
rument of Government's economic po-
licy, is full of curiosities and curicsi-
ties and riddles and riddles, Perhaps
that is inbuilt. I am reminded, just
as a preface, that only the other dsy
when the MRTP Bill was being dis-
cussed, 1 suggesied that monopolies
can be controlled only by eliminating
them. To that the Law Nlinister who
replied said I do not believe in mixed
economy. What he implied was that

believes in socialism whirh contained -

monopolists. Now this is a wery
strange and queer situation in India
* and for the benefit of the house I

migh; mention that almost all the poli-
tical parties in India have socialism
inscribed in their banners and as an
immediate agenda except two political
parties and these two parties are the
two Communist Parties of India.
They do not have socialism as their
immediate task. For our party it is
the people’s democracy and for the
CPI it is somewhat different but not
socialism, )

SHRI PRANAB KUMAR MUKH-
ERJEE: Ultimately you recognise the
other party as lhe Communist Party.

SHRI NIRMAL CHATTERJEE:

Yes, we do.

SHRI PRANAB KUMAR MUKHER-
JEE: Tt is a new development.

SHRI NIRMAL CHATTERJEE:
For the benefit of the FinancerMinis-
ter_I mlght add that if he has not

«
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seen g very recent report that the
leading Communist Party in the
world, namely of the Soviet Union,

has been kind
the CPI(M) also
party.

enough to recognise
as a Communist

1 will come again to the discussion
on the MRTP Bill. During that dis.
cussion 1 made a mistake. I made a
mistake in quoting Jawaharlal Nehru.
I forget that he is dead now almost

iwenty years and a  reference was
made to some slatement which vras
made forty years ago. 1 forget tllat,
one of the important conditions of

life is to be able to forget which has
been excellently developed by the
Finance Minister and the ruling party.

Therefore, in this discussion >n the
Finance Bill, I will refer to docu-
ments of rather recent vintage. Th.
same set that was in the Governmeni
then is also in the Government now,
T begin with a reference to the Sixth
Five Year Plan. I wefer to Chapter
IV on public sector outlay.

The Hon’ble lody Member over
there is smiling. I hope she will not
interrupt me today.

Sir, in the above document some
interesting figures have Leen given.
On page 55 of the Sixth Five Year
Plan document there is a reference to
the fotal public sector investment
outlay, I am distinguishing between
toial plan oputlay and total invesiment
outlay. At 1979-80 prices the public
sector investmeni oullay is given as
Rs. 84,000 crores, And the private
sector was allottad Rs. 74,710 crores.
That is. the public sector was allott-
ed 54 per cent of the total investment
in the economy. The Finance Minis-
ter is juggling with figures and hiding

them and so it is difficult to under-
stand thijs. So, I had to do some
home work. Of the  total public

sector outlays of Rs. 97.500 crores, the
Centire was allocated Rs. 47.250 crores
and the States and Union Territories
were allocated Rs, 55250 crores. Tt
was proudly menlionad in that chap-
ter in  true Gandhian spirit a%ou”
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detenlralisation, that 51.54 per cent
of the public sector outlay would be
in the State sector including Union
Ttrritories, - w r.- .

.3 PM. - S

.A minor adustment is necessaly
and if we mwhe the adustment
. then the allocution  Dbetween
thet. the allocation between
Centre on the one hand and the State
ang the Union territories would be 50:50.
wronk—the  Finance Min-
ister is here today, he was not there
at the time of {he Budget speeches—
the ‘Finance Mimster may correct

me. - -
R - i “

Now, 1 evme to things of stili re-
cemy origin: the Mid-Term Appraisal.
-n the. Mid-Term Appraisal, on page
18, Chapter IV, some figures have
been given. Whizh figures? Figures
of the total imvestman! made till then.
The public sector has secured 43.96
ver cent and the private sector 56 per
cent, So, there is a reversal. I
haye taken into account—I have qo.ae
my home work—the proposals con-
lained in Part A ~f the Finance Min-
ister's  Speech and I have deflated
them. He has given «nly the total out.
lay and not the total investment
cutlay and I have deflated the invest-
.ment outlay and deflaled it in terms
of the 1979-80 prices. All these figures
are in terms of the 1979-80 prices and
I find that the public sector invest-

lent, as a percontage. would he
still lower than indicated in the Mid-
Term Appraisal. Now, what about
the gistribulion between the States
and the Centre I have calcuiated
that also. The tlolal Plan oullay is
soing to he in terms of the current
prices, Rs. 110,600 crores. In
lerms of the curient prices, it is

. more than what was visualised in the

Sinth Five Year-Plan, but onlv in
terms of current pricez. Of that, how
much is being spon- by the Centre?
Sixth thousand crores. How much
by the States? Fifty thousand crores
of rupees. Now. 1n my mind again,
it seems that in the initial Sixth Five
Year Plan jt'was for a 50-50 divi-
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sion or for a slight edge for the Sta-
tes But, in the course of operating -
the Plan, through a sleight of hand or s
through a brilliant performance and
management, the ratio belween the
Union and  the States is 6:5, that is,
in the case of expenditure in the pub-
lic sector, The Finance Minister
takes pride in this saying that he is
consistenl, and 1 will come to taat
also later. The Finance Minister
says incidentally, thai he has, in this
year’s Budget, increased the Plan al-
location at the Cenire by Z5 per cent.
Now. is it ‘rue? Yes, by half. He has
compared this year's figures not vith
what has been achieved in the course
o1 1983-84, bul with something eise.
Ir it is ccmpared with that the
growth is only 17 per cent at the Cen-
tral level The Fmance Minister has
claimed that he has increased the
Ceniral assistance over the Sixth
Plan period by a  figure which is
about 16 per cent. The Finance Min-
ister does not enlighlen the House
that this increase of 16 per cent is.
in the background of an increase in
the prices Wy more than 50 per cent.
Now, these sets of figures lead us
to the following conclusions

I want the Finance Minisier to care-
fully listen now,

Firstly, the Finance Minister is—
may be unknowingly—misleading the
House. Secondly, it seems from fig-

ures that either he is powerless or he

is colluding with the private sector so
that the private sector gets a higher
shares. Three, he indicates his mus-
cles in relation to the States, not to
the private sector, and takes away
what was promisad to the States. This,
may .be ‘Centralism’ or—if yo Lke,
Mrs. Usha Malhotra—authoritarian-
ism. (Interruptions)

Now, what really dees it mean —the
fact that more is heing spent at the
Central level, Union level, and less at
the State level? It means the Financc
Minister’s consistency in distorting the
Plan priorities of the Sixth Five Year
Plan. What are the h=14s which are
in the State sector? Irrigation, Educa-

nw
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In engal we are debat-
ing Health; we have gasfro-enteritis
trouble. We know aboul Education.
Today during the Question Hour we
were told more about our targels of
literacy and other educatior. And
the State sector zlso means the smail-
scale sector, The Finance Minisler
elsewhere takes credit fos a brilliunt
foul production of 149 plus stmelhing
almost 150 million tonnes.
sary to remind the House that the fced
production belongs to ‘he State scetor?
Now the Firance Minister, I believe,
like the private <ector, has direct link
with Nature. He says that when feoa

uon, Health.,

production is below the target it is -

Nature which is responsible, And then
in the final year of the Plan, ia the
penultimate year, before the Elections,
nis control over Nature is exercised
for having a bumper crop. (Interrup-
tions). - g

Now, Sir, despite this shortfall in
the State sector, should we noi from
thig Council of States take our hatls o
to the Stales that emiuently they have
succeeded. (Interruption) The c'i-
matic condition is rot good at leasi in
West Bengal.

AN HON. MEMBER:
helping you.

SHRI NIRMAL CHATTERJEE: Ged
suspects that the Communists do not
believe 1n Him. A lesitimule suspi-
cion! (Interruptions). Aad for any-
thing that is creditanle, the Finance
Minisier takes the credit. He take$
credil in terms of indus!rial produc-
tion. Mdy I ssggest, Sir, that it is
in terms of the small-scale sec-
torr In his Budget speech and
in the Economic - Survey he
has referred to a rather sluggish
rowth in the large-scale sector: but
he small-scale sector is booming, Is 1t
lue to this fate? I wonder.

[The Vice-Chairman (Shrimati Mar-
svet Alva): in the Chair.].

Now, I will now come 1o the second
et of figures, before I come {0 the
“inance Bill proper. I will come to
he Finance Bill also. (Interruptions)

guarantec you, Madam, that [ have
| meeting at 3.30 r.m, valedictory

Goc is not

«

Is 1t neces- "
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meeting of the PAC, and I will stop
before that (Interruolions). .-

Now, I said that this is a wonaer-
land. I have mentlioned this at the
time of my Budget speech. Let me
pinpoint that once azain. Our national
income targets are in the way of be-
ing fulfilled—the growtn rate. It is
not today 5.2; we are about fio cross
that bondary. And this is very inter-
esting lhat our national income tar-
gels are “eing fulfiled, withoul the
targets, withouli the Dbaskets which
make the national income, being ful-
filled. Tt is ‘ruly Gandhian, Madam-
Gandhian—that  we able
have our national income
targets realised, without the re-
quirea generation of  electricity.
That is how it may ‘b2 Gandhian. We
are failing in our *aryels i electricity
generation which is ths key tn pro-
duction ang it is so assumed, if not
in Gandhian terms, at leagt in Nehi-i-
vian. terms. There is a shortfail
Whereas the target was to generate 191
billion units, the promise in.the Mid-
Term Appraisal is that of 176 billion
units and the possinility er prcoabuity
of realisation is much less than that.
There will be a shortiail, In terms of
generation ot electric  capacity, the
shortfall is higher still, ruining the
prospects of the Seventh Five Year
Plan. Today, a close {riend of ihe
Finance Minister, the Railway Miz:is’rer’
has helped us in the Question Hour
also, On the basis of the income
growth rate, goods are being producad
and they are to be transported. If goods
are not tl‘a’hsported,‘one suspects that
some magician has come in‘o the fray.
According to the target of 5 per cent
growth rate of national income, the
originating goods would he 308 million
tonnes for the Railways. What is hap-
pening? The Railway Minister was
kind enough to inform us in the morn-
ing and in the Mid-Term Appraisal
also, which is the instrument of half
truths, the figure was estimated as 280
million tonnes and not 309 milijon
tonnes. How old is the Mid-Term’
Appraisal? In reply to Question o.
140, the railway Minister said today
that it will not be 280 million tonnes. -

truly are

to
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It will be 172 million tonnes. In reply
to Question No. 124, he says that it
wil] be even less. i.e, 169 million ton-
nes.

Let us take the wagons. We have
al] discussed it. Goods are being
produced. They are not being trans-
ported. Goods are being proauced
without the help of electricity. In the
meantime, they are fulfilling the na-
tional income target. Look at irriga-
tion. You have denjed the States
their legitimate share. We all know
the target of irrigation in the Sixth
five Year Plan. We have discussed it.
1 was in the P.A.C. and we submitted
a report on the Planning Commission
ana Irrigation. What does it say? It
says that the potentia] will be 11.45
million hectares jnstead of 13.7 million
hectares. All credit goes to the fin-
ance Minister. And yet we have ap-
proached the 150 million ton mark in

foodgrains. Actually, the target was
13.60 million hectares, Achievement
is 11.50 million hectares. Once again,

it is a promise. Take it from me that
this promise also will not be fulfilled,
So, in Railway, in electricity, in jrri-
gation, three basic infra-structure faci-
lities if you may say so, you have
tailed ang yet you have been able to
succeeq jn having our national income
target realisea.

May I, Madam, mention two other
examples? Sometimes, by mistake, we
say that we are in the steel age. Per-
Rhaps it is right. The steel {arget was
11.51 million tonnes. We are succeed-
ing. Once again a promise. I am not
sure. I am not in the Government, It
is 10.9¢ million tonnes. You think of
aluminium, a basic metal. The story
is the same You think of Electricity.
You think of transformers. The target
was to produce, in terms of million
kilovolts, some 35. Success is 25, There
fore, in this wonderland, I have failed
to piece together these two kinds of
statistics, realisalion of the national
income target along with this kind of
situation. It may mean one thing, I
am sure. It is tha.t the plan priori-
ties have been Serlously distortea.
Growth may have taken place, you

[ RAJYA SABHAj

.argument? Patriotism?

Bill, 1984 192

know. If our salaries are increased and
our daily allowance is increased, that
also enters into the national income,
You can take it from me. I do com-
pute such things. So, it is possible that
the Plan priorities are so distorted that
the growth has taken place in all such
areas which were not intended in the
Plan and it has not taken place in such
areas as they pledged to the people
for purposes of elections, Now, Maaam,
this does not mean and I do not want
to maintain that in all our targets we
have failed. We have not. For instance
we have succeeded in one field. What
is that? The Finance Minister is smil-
ing. In our targets of foreign borrow-
ings, we have overfulfilled It is said
that we have succeeded so much that
while the target for the entire period
was somewhat less than Rs. 51,000
crores, in the course of four years only
we have crossed that figure o Rs. 51,000

" We have also succeeaed and over-ful-

filleg in another direction, in another
way of resource mobilisation, and that
is deficit financing. The Central de-
ficit financing is far beyond that visu-
alised for the Sixth Plan. And mind
you, despite this commitment, the Fin-
ance Minister gid not hesitate to stop
the overdraft drawals from the Re-
serve Bank of India by the West Bengal
Government. NMay I submit before
the House that, in fact, the over-ful-
filment in the case of deficit ‘financing
is more at the level of the Union than
at the level of the States.’ And yet the
Finance Minister forget for an hour the
due that is to the States. Madam, in
terms of foreign borrowing. I know. it
is wonderful that we gave up 1.1 billion
SDRs from the IMF. What was ‘the
No, Madam,
The argument was that we want {o
pass off this IMF loan to other coun-
tries. We were fighting against the
IMF from all the Third World dias “ut
we are giving it up in order that the
IMF is in a position to embrace coune
tries which do not have as strong a
Finance Minister as we have, Ang by
giving up 1.1 billion SDR: have we
turned the corner in foreign exchange?
We are simultaneously, Madam, trying
to have a two billion gollar loan from
the ADB, It is fortunate or unfortun-
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ate, I do not know, bul they say that
we are trying to get two billion dollars.
We were not ghle to convince them.
But, a more important thing is there.
I will give you another example of
what we are trying to do in terms of
our foreign exchange crisisi The Re-
pert says, of c.urse, that we have
been forced into commercial borrow-
ings. Unfortunately the eleclions are
near. So. the IMF has %een dispensed
wiln. In « “7er to compensate Lhat, the
commerc.al b.rrowings have ‘o pe re-
sorted to. Ang the Chase Manhattan—
a famous name—is alrec ™ - - with
its offer of a 300 million an to
India. The Bank and the p..blic bor-
rowings are there open. They have
opene their roorn for India. There
is another thing. We are in love not
only with our MRTP cancerns but alsc
with the FERA companies and foreign
multinatlionals. Are you aware that
in thst inglorious year of 1979 when
unfortunately the present Prime Minis-
ter was not in saddle the number of
foreign collaborations we had was 267,
and in the year of Grace 1983 the num-
ber is 673? So, we have expanded, we
all know, we are famous for our in-
ternationalism, and we are expanding
our in*ernational contacts via‘ foreign
markets, via foreign multi-nationals,
via foreign banks ana IMF and in
other ways and also via the ADB,
(Time bell rings). Impossible, I have
not even entered upon the Finance
Bill.

THE VICE-CHAIRMAN (SHRIMATI
MARGARET ALVA): You have only
two, minutes left out of yaur time. If
your introduction takes so such
time, . .

SHR! NIRMAL CHATTERJEE: 1
wil] now directly come to the gubject
since you are so unkind.

THE VICE-CHAIRMAN (SHRIMATI-
MARGARET ALVA): You will miss
the meeting also. (Interruplions).

SHRI NIRMAL CHATTERJEE: I
will now speak on the Finance Bill,
You please give me 10 to 15 minutes.

THE VICE-CHAIRMAYN (SHRIMATI
.MARGARET ALVA): That is not pos-
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sivle and you will miss your other
meeting alsa.

SHRI NIRMAL CHATTERJEE: The
Finance Minister says, I remember
very correctly, that it was always his
policy to give relief in ierms of the
income-tax. Is it true? Only by half,
once again. May I inquire from him
through the House who was it who in-
creased the surcharge trom 10 per cent
to. 121 per cent? Was it this Finarnce
Ministet? Let kim. answer. 8o, the
claim that 1t was his policy, thai he

" was consistent in his policy, I can not

understand through this figure. And;
then, Madam, this is called charity at
somebody else's cost. In the old Finance
Bill we have made this point again
and again, It is overlordship and chaii-
ty at the cost of others. Income-tax
rates are reduced and surcharges ore
retained, c‘!espite, Madam, the recom-
mendation, a specific recommendation
of the Choksi Committee. Then Shri
L. K. Jha, that favourite genfleman is
there. The Choksi Committee recom-
mended (o away with all  Surcharges
on income-tax, Through some sleight
of hand, Madam, the collections {rom
income-tax do not grow, but/the col-
lections from the Corporation tax grow.
The magic behind it is that corpora-
tion tax is not divisible, income-taxs is,
so that the benefit ireelv flows tc the
Union, That explains how the Plan
outlay on the Union secior is more than
plodged in the sixth five vyear plan.
Now, I will cut out some portions.

Madam, the Naticnal
Scheme js another example. What was
the argument? The Finance Minister
grew wise during the proceedings of
the Budget debate. He realised very
clearly that his larget of Rs. 500
crores, gespite the threat that it is a
time-bound programme, and in the
current year he
crores, would not materialise. He has
introduced a welcome amendment so
that there is some success, even which
I doubt. And, again, why this? The

argument is that the panks are flushed *

with money and the Government wants
directly not in the form of public sec-
tor banks, it directly wants to have

will fetch Rs. 200 .

Deposit
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some Rs, 200 crores from the public
which is flushing the banks with
money., (Time bell rings).

THE . VICE-CHAIRMAN (SHRI-
MATI MARGARET ALVA) - Please
conclude new.

SHRI NIRMAL, CHATTERJEE: Last
vear the post office could, because of
that 12 per cent tax savings certificate,
collect Rs. 500 crores, This year his
estimate is that the post offices will
collect Rs. 200 crores ang the National
Deposit Scheme will collect Rs. 200
crores. Why? Very simple. Of the Rs.
300 crores in the post offices, Rs. 400
crores will go to the States and Rs. 100
crores will come to the Centre. So, he
has introduced, like the income-tax
surcharge, a competitor. Why could
he pot have liberalised some scheme
in the post offices? Well, what would
that have meant? That woulg have
meant less gverlordship on the States.
The States would be a litfle bit
stronger in terms of the financial re-
sources and the Union cannot permit
that, Now I come to fair market value,
Mayv I inform the House that this is
. down-right misleading including ° the
amendments that he has suggested. 1
wil] give you the story. It has come
out in the P.A.C.s .Report. Take the
case of acquisition of property wheve
there are registered deals. Previously,
all such cases above Rs. 10,000 were
to be submitted to the income-lax
authorities, and according to law, if
the value is Rs. 23,000 or more and if
the fair price and the ;market value
difference, that is the difference in the
fair price and the -aeclared price, is
more than 15 per cent, such:properties
are liable to be confiscaied. Here now
is the story.. Do you know that previ-
ously, there were 77 lakh cases of
fransfer of property in this manner,
ou* of which only 55,000 came under
scrutiny? Do you now how the reduc-
tion took place? There is an adminis-
trative instruction that limit of Rs.
10,000 ani Rs. 25.000 need not He ad-
hereq to, but the limit may be tixed
at Rs. 50,00 and Rs. 1 lakh. 'That is
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in the P.A.C. Report, I am not dis-
closing any secret; it has been men-
tioned there. And there is an end to
that story also. In the course o5f pro-
cedings in these 77,000 cases, do you
know how many actual confiscatjons
took place? When the P.A.C. was
seized of the problem—Shrimati Pra
tibhag Singh wil] stand witness to me
—the number of property that was
commandeered by the State, that came
to the State, was-—can you imagine
the figure?—moie than zero; it is one
only. Of the 77,000 crores, only one
case was there when property was
confiscated. In the course of P.A.C's
investigations, something happened
ang the number rose to a phenomenal
figurt, from 1 to 15, Do you all pot
know how the black money Is gene-
rated in land deals? I propose In a
construclive way that insteaa of that
—and it is part of the PAC's recom-
mendations aiso, Mr. Finance Minis-
ter—dpn't put g limit. Put a limit
above an amount and compulsorily
examine all of them, and for the rest,
have a slratified random sample se-
lection, If you raise it to Rs. 50,000 or
Rs. 25,000, you know how tomoirow
the friends of the ruling party will be-
have. Previously, when it was Rs.
10,000, they would never cross Rs.
9999.

. SHRI SYED SIBTLY RAZI (Uttar
Pradesh): Friends from the ruling
party in West Bengal..

SHRI NIRMAL CHATTERJEE: Yes.
you are invited to West Bengal te
see. . . LI

Ti{g ViCE-CHAIRMAyN (SHRIMAT!
MARGARET ~LVA): You.are far ex-
ceeding yolir time; I am sorry; alceaay
you have taken so much {ime.

SHRI NIRMAL CHATTERJEE: I
am concluding.

Then about weighted geductions. I
draw his attentipn to this aspect I
suggest to the Finance Minister not
to enforce it on two things: one 1s
scientific research, and the other on
hand:capped perscns. Why I say is
this. The most surprising thing in the
export-import policy sfatement, para
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i1 ic about foreign collaborations. Can a tremendous shortage in the country,

/ou imagine which kind of collabora-
jor we are promoting under the nead
technological upgradation? We have
got foreign collaboration in agricul-
ture, including ary farming. We have
to get foreign collaboration in opti-
mum use of water resources; we have
to zet foreign collaboration to develop
pulse seeds ang oil seeds. And this is
the kind of list we have before us.
For God’'s sake. kindly eliminate ihese
things. About the small-scale sector, I
will not mention, But I have to men-

tion one thing before I conclude. There

is a provision, Mr, Finance Minister,
in your Budget speech, page 36, para
115. He has been very soft, He has
besn concerned about the parcelain
ware aag ta.le ware. He gave several
concessions, The Bengal Potteries is
in goldrums. Does he have this in
mind? The story is, Birlas have en-
tered this fiely and ihe concessions
are specifically meant for them. Then,
Madam, there are some administrative
chezes,  (Time bell  rings.) Once
again , authoriterianism  is in
evidance, He has mentioned 1n his
Budget speech. I am not meniioning

all- of them. In one-such administra--

tive change, in place of the Appellate
Tribunal, under the ‘Excise and Cus-
toms Act, power hag been placea iu
the hands of the civilians. I will nct
refer to other things. (Time-bell
rings, T will be retiring as an “em-
ployee, If I do not talk about thz em-
ployees. T will be doing a wrong thing.
(Ir 118)

I would like to mention somehing,

about employees. 1 would like tp draw
his attention to the financial provi-
sion, where you have provided for a
sum, say, one lakh of rupees of finan-
cial holding from which income gene-
rated o the extent of Rs. 12,000 wil!
be tax free. Papers made a mistake by
merntioning this as Rs. 15,000, Let us
say, a salary earnel, instead of having
that one lakh of rupees, buys a house
or constructs a house. then, he has to
pay tax, not because he is holding 1t
in a financial form, but in the form of
a residentia] house, wherein, there :s

. He does not get any tax relief. (Time-
bell rings.) Now, you have said that
you are giving relief to the salaried
people, There has been a Jdemand
that the city compensatory allowance
received by the Government employzes
should not be taxed. Why are you
continuing with this? Why are ‘ou
continuing with the Compulsory De-
posit Scheme? (Time  bell rings).
Then about market value. In regard
to evaluation procedures, in the case
of Wealth Tax Act, Gift Tax Act and
Estate Duty Act why are you not pro-
posing a Evaluation Board so that the
many loopholes are plugged? 1hen,
there is anothr thing. (Time bell rings)
Interest paid on provident fund is also
an amount. ..., (Interruption) Mrs.
Usha Malhotra, have you heen induct-
ed into Vice-Chairmanship.

THE VICE-CHAIRMAN (SHRIMATI
MARGARET ALVA): Mr. Chalterjee,
you shoulq conclude now. vou are &
senior Member. You cannot ao tkis.

$HRIMATI USHA MALHOTRA
(Himachal Pradesh): Mr. Chatterjee,
you should be thankful to us. You
have gone on uninterrupted.

- SHRI NIRMAL CHATTERJEE: Des-
pite beings democrat, I surrender to
the authoritian rule.

SHRI ANAND SHARMA (Himachal
Pradesh): Madam Vice-Chairman, 1
thank you for giving me this oppor-
1'mity to make my maiden speech and .

speak on the Finance Bill, which is
presently being® discusseg in this
House. In the beginning, Maaam, 1
would like to assure the distinguished
Members of this House of our sincere
determination to maintain the high
traditions of this House and to make
a positive contribution to the delioera-
tions being made here.

The Finance Bill which has heen
moved by the Finance Minister speaks
of the objectives of the Government
-of India, The Budget which has been
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presenteq by the Finance Minister is
an unique one, It is a peoples
Budget. It is growth-orienteq, It
aims at acceleraling the pace of de-
velopment, progress, particularly in the
rural areas. While supporting the
Finance Bill, I congratulate the Finance
Minister for the special emphasis he
/has given to rural employment
schemes, rural development schemes
and the plight of educated unemploy-
ed youth as well as' farmers. And
that is the reason why 1 support this
i Bill. The document deserveg support
from all sections of the House. I am
surprised to fing sometimes unjustified
criticism purely for the sake of critie-
ism, When something positive is there,
when some -progressive measures are
proposeq, they deserve suppert of all,
including our friends on the -pposi-
tion side. There has been improve-
ment in the state of our economy ever
- since Shrimati Indira Gandhj took over

in 1980. We have the facts and figures
to prove that. The gross national
product has increased by 7 per
The national growth rate has increased

by over 5 per cent. The national per
capita income has increaseq hy cbout
3 per cent. Ang this js in what bhack-
ground? One has 1o see the back-
ground when one evaluates the results
achievea in the first four years of the
Sixth Five Year Plan. During this
period we have achieved much more
than what was achieved in the earlier
Five Year Plan, The food production
today has touched 148 million tonnes,
In the fields of coal praduction, oil
production, we have made giant sirides,
Similarly, if we talk 0f cement, if we
talk of pulses, the production has

shown an averall increase. Ana what’

was the background? When ouy friends
in the opposilion talk of inflation, when
. they tlalk of price rise, the backzround
was a dismal one, a gloomy one. You
are trying to overlook the sad cffects
of the Janata rule. You are trying 1o
overlook the inflation which was pre-
vailing in 1979-80. It was 22.2 per
cent. 1 congratulate the Finance
Minister for his initiative, for hig 1m-
agination for controlling inflation to a

cent.
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single gigit. The achievements which
I have quoted have been made in the
face of heavy odds. We have seen
droughts, we have seen natural calamds
ties. but in spite of all that, the (ace
of production has not been slew,
Atlempts have been made to sapotage
inaustrial production. Attempts bave
been made to hamper the growth of
this country, to prevent the growth of
this country’s economy, but the move-
ment is there the economy is (n a
take-off stage-—that is for anybody to
see, I may say that the nation has
resumed its onward march, !

Madam, Vice-Chairman, I have jeen
listening to th_e debates on the Appro-
priation Bill, I have been listening t6
the observalions made by the worthy
leaders of the opposition Swhere they
have questioned the very existence of
our economic policy, where they have
questioned the ideology of the Indian
National Congréss. May I say, the
nation has made significant achieve-
ments since independence? We have
to see what the picture of our econcmy
was in 1947, what we were in the
field of industry, agriculture, education
be it the rural development or the
health facilities for poor pesple. What
was the number of peocple living be-
low the poverty line? What was 1ihe
nationa] income? We have made sig-
nificant achievements in all felds, be
it the field of industry or agriculturs
or science' or technology. We should
be proug of our achievements, of the
contribution of tie people of India.
We should be proud of the achieve=
ments of our scientists an® engineers
the labourers, the peasants and the
working class of India,

t

All these achievements have heen
made possible because there was a de-
finite policy guiding it, there was an
ideology guiding it. Thase who ques-
tion the ideology or ¥he economic
policy of the Congress should ' know
that the foundation of our sconomic
policy was laid by Pandft Jawaharlal
Nehru. The commitment of the Con-
gress has always been to ensure
social, polifical and eé®ilomic justice
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{0 the people of Inaia. It is not whatl
1 say in 1984, This Was spelt out by
our leader, Pt. N¥hru, in 1936. = And
there had been posittve  measures,
Regular steps have been taken 10 im-
plement that, to translate that into
realily ever since Independence. And
I may cite ‘he process of planned de-
velopment whichh was initiated by
Jawaharlal Nehru ang the concept of
democratic sccialism—which I say is
very difficult for those who are ook-
"ing for a text-boox definition of this
concept to uncerstand., This experi-
ment is a unigue experiment. And
this is a great concept. There arc
nations who talk of democracy, but
they do not talk of social and economic
justice. And there are nations or
political parties who talk of socialism
but they do not talk or believe in
democracy. It is only the Indian Na-
tional Congress ang our leader, Smi.
Indira Gandhi, who pelieve in combin-
ing derhocracy . as well as socialism.
Whatsoever we have achieved s the
result of that policy,

In the field of sozialism, our commit-
ment has been to ensure social and
economijc justice. You overlook the
fact that the reforms which have taken
place in this countrv were started with
the abolition of Jagirdars and Z:min-
dars, the subsequert land refocms, the
abolition of privy purses, the nation-
alisaticn of banks and the recent 20-
Point Programme. This is the policy
of the Indian National Congress. And
may I say that the Congress has
identified itself with the poor people,
with the working class, with the down-
trogder. Congress is a movement of
the people of India, Congress has
never discriminated between regions
or religions or between varinus sec-
tions of our society. And may I nsk:
what has been the contribution of cur
friends on ihe other side? Consistent
and unjustifieq opposition even to the
progressive measures, Can it be
denied? May I ask {oday in this august
House which were the forces that chal-
lenged land reforms or gistribution of
land to the landless? Who were the
forces who were challenging nation-
alisation of banks or the abolition of
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privy purses? And today the commit-.’
ment of Smt, Indira Gandhi anj the
Indian National Congress to soecialism
is being questioned by those ver,; pro
ple! It is indeed unfortunate,.

Today when I come to the 27-Point
Programme, may I say that it reflects
the hopes ana aspiration of India. It
is a solution fo the present day pro-
blems of this coun‘ry. And I must
congratulate the Finance Minister for
laying more emphasis on the imple-
mentalion of the 20-Point Programme,
particularly when we see the - I’lan
outlay in the present Budget, which
is Rs. 30,13% crores, which shows an
vverall increase of 19 per cent. Frieads
in the Opposition may iry to challenge
or disprove these flgures, There is a
provision for rural development which
has been doubled from Rs. 480 ¢rorcs
to Rs. 932 crores. For the Integrated
Dural Development Programme, Rs. 216
crores have been provided. For the
National Rural Employment Pro-
gramme, RS. 230 crores are there, plus
this amount is to be correspondingly
matched by the States. Similarly the
allocation of Rura] Langless Employ-
ment Guarantee Programme has been
increased four times—from Rs 100
croreg to Rs. 400 crores. This is not
all. This has succeeded in generating
employment in the rural areas, in
transforming the face of rural India.
And there are people who question
these priorities. Is it a wrong priority
to supply drinking water to the people
of this country? Is it a wrong priority
to create employment opportunities
for the unemployed youth? What
priorities are required today?: We
know, Had these provisions not been
made, the Government would have
been charged., the Government woula
have been accused of jgnoring the
youthh of ignoring the problem of un-
employment, of ignoring the problem
of rural development, But when the
provisions are made, there 1s no ap-
preciation, no support. Through <he
IRDP, Madam Vice-Chairman, 8.8 mil-
lion families have been provideg em-
ployment. Through NREP 300 million
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mandays have been created. Are these
achievements not laudable? Should we
not be proug that today when we
have a Plan of Rs. 110,000 crorss, 43
per cent of the aevelopmental sapendi-
ture is being met by us through our
own resoprces. And then the resource
mob:lisgsion js being questioned, There
are othier great objectives and I may
briefly mention them.

Besjdes the drinking ‘water schemes

there are special schemes for the Lp-

liftment of the Scheduled Casles and
Scheduled Tribes—the provision js Rs.
209 crores. For the implementation of
the 20-Point Programme which, I say,

is the nation's programme today, the °

provision is Rs. 11,858 crores which
is 40 per cent of the total Plan out-
lay. For the Hill Areas Programme &
provision of Rs, 560 crores is there
ang in this Hill Areas Programme, the
States of Tamil Nadu ana West Bengal
are also included. The Tribal Sub-
Plan is for Rs. 470 crores and for the
north-eastern region a provision of Rs.
340 crores is there. Besides this, there
aré concessions. I may not dwell in
detail on them but there are conces-

sions in exercise duty, particularly for °

paper, textiles, khandsari sugar and
electricity generation. Whom is jt
going to help—the poor or the 1iich?

There was a reference to the concept
of mixed economy. We do b=l:eve in
it andtiodayitis being acknowledged
the world over. The roles of the pub-

- lic sector ang the private sector haye

to be properly undersiood. Similarly,
the role'of the medium-scale industry
and the large-sgale industry also hds
to be understood. The public sector,

may I say, has made a great contri-
bution to the aevelopment of this
country?” I am pnmed {n h-ar \"1"'1

the publie  sector is being ercx

% hen 'the evalualion ~f ta nohlie sec-
. I8 veing mad red with

) or tne ¢ommercal

output of the privaie sector, We have

. to see what was the objective of the
public sector—what was the objective
are the fields,

behing it—and which
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which are the areas into which the
pubtic sector has chusen to veniise
Development process is va ensure the
development "of the backward, remcte
The private sector Joes, not

regions.
go to the tribal areas, the backward
areas where there are no roxcs,

where there is no electricity—I am
talking of the time when the process
of planning started in this country. Il
was the public sector which venturea
into these areas, ang it is becauss
of the public sector that the wpcor
people could enjoy the fruits of deve-
lopment. 1 may mention that it is
wrong to go into the profit details of
the public sector: commercial aim is
not there. Similarly, I may say that
the policy of the Government {o give
the key indusiries to the public ser-

‘tor and to restrict the pri¥ate 32ctor

to specified areas has been of great
help. Key industries like coal, zene;a-
tion' of electricity and rallwavs ete.
are there in the public sector—I will
not go into the details—definifely N
has helped the poor, it has accele::t.
ed the oevelopmental process. Theie
is another talk, ang I think I must
make a mention of it. That is about
the Centre-State relations. I am very
much paineq at it. I am pained at the
confroversy which affects the natinn,
particularly at a time when the ene-
mies of thig country are out to weaken
the unity and integrity of India, when
there are forces which are trying  -o
challenge the strength of India, the
Integrity of India, our worthy {rienis’
Irom the Opposition have choszen <o
rake up this controversy. Though ihe
Finance Mijnister in his Budget SDEE\.h
had made a mention about the Ip-
poiniment of the Sarkaria Commission
which we all welcomea when the
question comes yp, I will not go
over to the political aspect of it ard

‘I will strictly confine myself {o the

financial aspect of it. The sceisaticn
has been: there that there is discrimi
nation in grant of loans and disburse
ment of loans, in the Plan cutlavs
betwzen those States which are ruled
by the Congress and those States
which are ruled by non-Congress (1),
This iy untrue, This is far from
facts. And may I say that those who
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- have raled up this controversy must
try to :ppreciate the guiding factor
which wus there before the framers
of our Constitution, before cur lea-
_ ders like Mahatma Gandhi nd Pt
. Nehru., Why were more powers given
to the Centre? It was to ensure the
unifiea development of -the entire
nation—I do not talk in terms of States
hut in ferms of the backward iegioans,
the under-developed areas—so that
there is just and equitable distribu-
tion of nalional wealth., If &e have
zomething ang it helps a aeighbour-
ing State, we should be happy abofiit
it. I come from a State which has
tremendous hydel potential. We do
not utilize even 5 per cent of it. We
do not grudge, rather we love to
share our resources with {he people of
other States, our brefaren, And let
me meet this charge that there has
beeh any discriminatign by saying
thai there has been no political scru-
tiny by the Planning Commission in
_this country. And if there is economic
scrutiny, however, why so much ~ of
' -noice is heing made?

Madam Vice-Chairman, the Jtates
which are be€ing ruled by ithe Opposi-
tion have got a preferential treatment,

a better treatment. I hawve got the
statistics; I have got the fizures. And

I will quote them. ' Dis:rimination is
possible in the field of loans. What has
Uttar Frudesh got? I am saying per
capita; and thts, are the latest fizures.
Uttar Pradesh has got 17.41: Bihar,
17.64; Andhra Praaesh, 29.18: and
Karnataka, 25.53. Angd these are the
latest figuies of 1383-84. Similarly. as
far as the Central assistance is con-
cerned,, the same situation is there.
Had polilical -considerationg been
there, things would have been different,
Here too the same situation s there.
U.P. octc 117.90; Andhry Pradesh, 130
35; ° i'ra (the Congress ruled
Stat., ..o 113.61; and Bihar, 129 15.

Why have I quoted these figures? Only .

to counter the wwong accusation tha?
political discriminalion has been there.
Maybe some of our friends wha are
there in the Opposition may feel the
pinéh. Why do they feel it? The
developmental grant, the money which

[2 MAY, 1984

|

l

. who claim

Bill, 1984 : 2006

is given by the Government of India
for the developmenta] works, for the
development - of the rural arsas, to
generale employment in the rural ar-
eas, ‘o supply drinking water in the
rural areas, to supplement the prima-
ry health facilities in those States, is
diverted. This is my charge. Fuads
are diverted to finance populish pro-
grammes, politica] programmes. Their
leaders will give subsidies on rice price,
aestroy the revenue machinery, create
new schemes, divert the developmental
funds, ang then gaccuse the Centre.
May I say, the funds given for develop-
ment must be utilised for develop-
ment, Under no circumstances should
any State divert them. If ther: is a

- programme -for development, a na‘ional

programme, then, miy-be a Stale is
ruled by any party, how‘ can they go_
qut of the nalional mainstream a§ far
as the question of development is eon-

‘cerned?

Congress has given democracy - “to
this country CTongress has nurtured
democracy in this country. Democracy
also meuns that when a programme 18
adopted py the natioh ,that has to be
followed and everybody has to make an
attempt for the implementalion of the
same. And this coniroversy, 'et ‘me
remind my friends in the Opposition,
it has dangerous portents for the future.
You seem to forget that (he unity of
India has been achieveq throuzh sfrug-
gles and sacrifices, that the ireedom
was not given to us, but that the free-
dom was taken by us we struggled
for it, it was the Congress who fousht
for it. India did not became one, the
unity was not achieved, without any
effort; the unity of this country has
been carefully woven through a pro-
cess of strugel, and sacrifice. Is it got
the hounden duty of "all the rilizens,

particularly thote who are expected _

to lead the soclety, to Sustain it, to
strengthen it and to fight all those

" divisive forces which are trying .td

challenge _thgt concept, which are
trying to undermine our uniiy?

’ -Bui what actually is happening, 4

am sorry to say, that even our {i‘ends
to be progressive and
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leftists, who say that they do not
believe in regionalism or %smmunau-
lism, thpse who oppose parachialism,
in their policy to appease the various
regional groups, have raked up this
controversy of the Centre-State rela-
tions because they sit with those
:regional leaders in conclaves, in the
“‘United Front, in alliances. Nothing
* 3 more important than India, 1iray
of remind my friends, You want t¢
please the Akalis, You were naving
aclaves with them whether it Sri-
.-agar or in Calcutta, whether the
National Conference was there or the
JS-ali Dal was there. It starled {rom
Vijayawaaa, of course. And those
-who do this and practise these things,
are trying to lecture us on the concept
of national development! They are
trying to question the intentions gf
the Goverhment of India or of cur
leader Shrimati Indira Gandhi. Why
this is happening js quite evident. It
may be a misfortunc. I may say,
ibat there is mo national party in this
country, exceplt Indian National
Congress and that there is no leader
whoe thinks of India except Shrimatt
Indira -@andhi. Why the criticism and
why this negative approach, may [
ask?

When the Finance Minister
accused of presenting this Budgetl with
an eye on the forthcoming election, I
was quite amused ang surprised. If
something good is there. if some con-
cession to the people is there, then,
thig is a political Budget. this {5
Bullget keeping an cve on the furiher

was

elections! And had it been a strict
Budge:. had some pinch peen {elt,
then, it woulda Thave been yn anti-

criticism js their
their

people Budget! So,
policy. Negative approach is
only yardstick,

Before I conclude, Madam. Vice-
Chairman. may I also talk about the
State of Jammu and Kashmir. Accu-
sations have heen there of discrimina-

tion Ly the Centre agolnsi
4+ P.M.

the State. I was going through

the statistice. The Annusl
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per-capita Centra] assistance to
the State of Jammu Kash-

mir is Rs, 2,158. The aunual rate sur-
prisingly is Ks. 258. Then we are
accused of disceimination 1 may say
before concluding thai cur {riends in
*the Opposition hove to do some self-
introspection, If a positive effort of
the Government is there %o ensure
speedy development you must jcin in
that effert. You :nust contiibute in
that—effort. If some lauduble pro-
gramme is there it has to be supported

*ana nol (¢ be sabotaged or crilicised.

I give an example. To generate rural
employment, the Government had also
created- Gramin  Banks. Nationalised
Janks are also asked to advance loans
to unempinyed rural youth. as well as
urban edurated unemployed y:-uth. For
this purpose. mass loaning programmes
were started and an atlemipt was made
lo create an infrasstructure so that
educated unemplofed coula become
seuf-employed, A ict of crilicism was
made, gboul mass loaning programme
to the unemploved youth alleging there
have been attemvis of discrimination
about providing masz lvans. This is tle
common charge. This was the example
which T quote. T wish to enlighten my
friends ¢ the other side ihat therc
are some national pregrammes which
deserve your supp:rt also. There ave
some pbjectives hetare the (Guvernmenl
today tc ensure yrural development, (o
eradicate poverty and unemployment.
Thase uare the nation objeciives. May
I humblsy submi{ to the Hon'ble Fin-
ante Minster. we hope that 1the
Government will lay this rvight prio-
rity. The Govarnment will Tuy ~ iue
creased emphasis on these two ro-
blems. You will vrovide more funds
in future for these two programmes.
There are other .ields- where sume-
{hing has been done for them. Take
for exmaple Defence. | don't think sny
bedy wili question why exponditure
or defence has been increised Why
more budgetary provision is theve? It
is the need of the hour. It has {o be

increased keeping in view the threats
on our borders, keeping in view the
conspiracy againsi India, and keeping

13
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in view tne pumy.ly oL s.blisticated
‘Wweapons 1n ous be-gabouraoud.

Similarly, about caucation something
more 1S required Lo ‘e aone parficus
larly voeaticnal educaiwn, Oluerwibe
we may gave a Siluaion in this couns
iry wae.e we wilt have cuucated un-
proper suitable
johs tor them or we will have a large
number of unma:ined spedalists joos
withcout technicat persoin2 o man
them. May i submut ibat this also res
quires specsal aotlenvion ol lne Gos
vernment,’ ! -

Inflation has been contained. T ap-
preciate the steps taken by the (Gov-
ernment to control the price-rise. But
mors efforts are reguirad m this fieid.
Why I say, [ once again repeat that
the inflation has been conlained to a
single digit. It Has veen mainly hecause
of increased procurement, strengthen-

“ning of the public distr bution cystem

and particulacly availaoility of essens
tial commodifies ~~

In the field . wpower generaticn
also, I may say, more emphasis shouid
be laig on hydel generation in which
only the initial investmeat is there,
Only the initis{ 2xpenditure s there.

I come trom: o Stale which has got
tremendous hydei polential wod pot
even three per <enl of- it is tapped.
May I urge upon ihe Goverament tc
conside: the pessisility of  starting
work «n the Chamera hydel project
and the Naptha-Takhri hydel projert,
which will augment not cnly our power
supply but will create surplus power
in the evtire northern Indja.

1 shall make a small cubmission
wefore concluding, that Himachal
Pradesh has got lremendoins lourism
potentigl but it is unfortunute that
still ‘he airporit projert in  Simia is
progressmg al a very slow pace, Let
that pace be acceleraled so that we
people in the hills alsg see a plane
landing in our own Capital.

I conclude, JMadama Vice-Chairman,
thanking you for this opportunity and

[2 MAY,
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once agaur appealiug L our fr.ends
in the opposition iv consider what the
naticn has to achleve today, to ponder
over tne threais wiuch .he nation fac-
es, and not to be in. fterenl {0 1lhe
dangerous problems. Aand you should
not torget your own respcusibility towards
India. 1 do hope that all our iriencs
will make a joint .eflort to ensure
a powerful, self4reliant, developing
nation, waich has lne most siable
economy amongst &all the develop.ng
countries. I do hope you all will res-
pond positively. I am full of 'nope and 1
has the
strength, this nation has the creative
ability of the youlh this nation has
the leadership of Shrimati Indira
Gandhi t¢ confront ali the problems,
to solve all the problems.

I must mention one thing—1 will
just take one munuite—azhout thuse
who are frying to yuesti-n as to what
this nation has achieved. They say
that India has achieved nothing, that
the number of noor people is increa-
sing and that the g=p is increasing.
This is the misleading picture which
cur friends in the opposition want-to
give to the rest of the world. This is
the picture which they want to give
to the younger generation, to those
who are studying in schools, colleges
and universities in the country. May
I say, Madam Vice-Chzirman, that to
try to break th, willpower of any
nation is the bigg=st crirmne agamst that
nation. If the willpower of the young-
ger generalion is sought 1y be destro-
ved by always saying that India has
nothing. that India is a nation Zuil of
paupers, that Incia lacks imaginztion
that India lacks kill, them it is not
doing any service to the country, it is
not deing justice fo the country. 1
have been very indulgents. . . .

THE VICE-CHAIRMAN (SHRIMATI
MARGARET ALVA): 1 have been
indulgent

SHRI ANAND SHARMA . Sorry it
Was a slip of tongue. I have taken 2
lot of time and I thank you for giving
me this opportunity and I thank all
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the Members for listening to me pali-
ently. I conclude by once again assur-
. ing the hon. Members that it shall be
“our joint endeavour to contribute for
the development apd‘ progress of
India. -y Al

+ MISS JAYALALITHA (Tamil
Nadu): Madam Vice Chairman, in 1his
discussion on the F ingnce Bill, at the
outset, I wish to quole a few excerpts
from our great departed leader Annat's
speech in the Rajya Sabha when he
took part in tihe discussion followirg
the introduction i the Finance Bill in
>, 1966. Anna said:

[ T
PR

«Whenever we {rom thiz side of
the House rise to oifer our criticism
on any ol the measures brought for-
ward by the Government of India,
we do so with a xind of hesitaticn
because the sincere crilicisms offered
are, for erroneous reasons, comman-
deered from the other side of th_e
House as misrepresentations.”

Anna goes on to sayis—

- ,‘ “No civilised Government should
depend on taxation alone for its wel-
fare measures. A Government, if it
is to be called a welfare government,
a progressive and rodern  governs
ment, should not crush the people
with taxation merely because it
needs movre and more money for

expenditure.” ¢

The same thought has been express-
ed by Mr. N.A. Palkhiwala in his own
inimitable style® in an article which
he has written for the THustrated
Weekly of India, He says—

“It is my firm ccaviction that no
naticn living today.or which has
Aourished in any bpast historical

. epoch,~would remain honest ’'under
the giddy rates of direct taxes-which
prevail toaay in India. Our people,
like any other, fall into three- seg-
ments—,those who would be honest,

. however heavy the burden, those
~who would be dishonest, however
light the burden, and those—and

LMJ 1A dAbON ]
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they consttule the overwhelming
majority—whu are . basically xct
dishonest but the nature of whose
response to the law is condijtignedd
by the quality of law. Our tax leg:s-
lation ignores the first class, 18
precccupied with the second, and
,alienates the thurd.”

his sbeech,

At another point in

Anna declared—

»Since every plan must evure
popular response if it is to be suc-
cessful, and since the ultimate object

. five -of - planned development is im-
provement in the conditions of
living of the people, investment on
commadity production has to be

* matched by allocalion ot adeyuate
resources to fhose activiiies which

constitute an investment in human
resolirces so that the common man

. may feel that whalever he is puy.ng

by way of taxation, he Cerives Lenes
~fit from it

Here 1 wish to
these words,
resources’ to

lay emphasie on
“allocation ¢f adeguate
those aclivities which
constitute an imﬂ‘estmeut in  homan
vesources.” Can the Government of
India honestly preclaim {kat it has
carried out this |policy of alloiting
enough money for social prrposes in
respect of human; resources? T.ast
year Tamil Nadu unfortunately found
itself in in an adverse situation due fo
a prolonged period of drought, unpre-
cedented both in lits severity as well
as duration. The honcourable Finance
Minister, Shri Pranab Mukherjee,
knows very well that the financial
resources of a state Government are
extremely limited. When a state in  the
[odian Undon is badly hit by unforese-
en natural calamities, it js the duty of
the Government of India {o extend all

" pessible assistance to the beieaguered

State’ Government, The Tamil Naduy
State Government formally requested

"the Government ¢f India for financial

assistance and in the expec’ation pngd
belief that the anficipated aid would
be forthcoming, on i*s own the Tamil
Nadu Governmént spent Rs. 111.28
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crores for drought relief from 1982 te
1983 and 1983 fo 1934, 'The Tamil
Nadu Governigent has only made an
application to the (Government of India
that the State Qovernment should be
re.mbursed for the actual expendilure
‘already jncurred for drought reliet
works which have been completed.
The State Government has not asked
for finaucial aid for any new projects
still to be underlaken under drought

relief. The Government of India sent -

a team {o assess the drought situac.on
in the State. The Ceniral Study Team

highly commended the drought relief ©

works carried out by the Tamil Nadu
State Government and noted with ap-
preciation that apart from providing
immediate relief to the drought-sirick-
en people of the State, permanent as-

sets have been created in the State in-

the form of drinking water resouices
and irrigation,~and transport facili-
ljes.

Tamil Nadu had barely extricaied
itselt from the suffocating grip of the
protracted drought anl was endea-
vouring to restore the economy to nor-
malcy when the Sl{aie was ravaged by
unusually heavy downpours which
createda flood situaiion and wrought
widespread devastalion in several dis-
tricts resulting in heavy damage 1o
property and luss of life. The- State
Government has asked the Centre to
sanciion Rs. 128 crores for flood relief.
So far the Central Government has
sanclioned only Rs. 41 crores. On its
own the State Government ha¢ so far
spent Rs.37.54 crores, The Government
of India sent a five memher Cenlrsl
Study Team fo assess the food situa-
tion-in the State and review *he relief
works carried out by the State Govern-

-ment, According to the “Hindu” daled
1984, “he Collecters -

Sunday, April 29
and other district officials have acted
prowmptly, We are satisfied that what-
ever should have been done immedia-

_ tely after the flood has been done”. The

leader of the Team which’ visited' the
K.G. Paranjpye
told newsmen at the conclusion of the

"Team’s 4 day visit to the affected dis-/‘
"tricts—Co_mplimenting the State offi-

{

'
i
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1
cials on their goud work he said-—

“We are happy about the work al-
ready done and we c<id nol hear any
complamts from the villagers.” Since
the Central Study Team has seen [or
itself the exteal of the damaue
wrought by fioods in the State, ike
Tamil Nadu Government earnestly
hopes that the amount asked for will
be sanclioned withoul further delay

* by the Governmenl »ni India.

[

.'an_l_ounts spent

It we study the nwsiory cof India uver
‘the past hundred yeais, we Wi}l nolice
that at regular ntervals—not only
Tamil Nadu—but the whole of India
has been affected }y intermittent
periods of drought..” A study of old
aimangcs relating (o events during the
past hundred years will prove thzti
these periods of Grought recur ai regu-
lar intervals. Since this is a known,
proven fact, it is my request that the
Government of India should anticipate
these regular periods of drought and
chalk out plans so that the Government
is prepared to meet the situation when

it arises.
!

Similarly, floods occur regularl} all
over the country. Every year the
Ganges—the River Ganga--is in spate
and pauses widespread dJamage be-
cause of floods so also the River
‘Brahmaputra. Every year a flood situ-
ation is crealed by these two Rivers.
Whenever this happens, there
is a lot of talk about (inding,
a permanent solution {o this recurr-
ing problem. Then everyone forgets
all about, it until the next year when
again floods recur and again the same
remark‘:s are repeated and yet agzain
the matter is lett at that and for-
gotien.

Is jt'not high time for the Govern-
ment of India to really do somsthing
,to solve this perm-nen® nroplem? Is
spending crores o! ¢every year
+00 flood ,relief the u.ily way out? 1Is

.+ this the only solution we can think of?

If we calculate = the stupendous
so far since Indepen-
on

“

during the past 37 years,

dence,

.
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flood relief operations necessitateg by
the havoc drought by these +two
Rivers alone—the Ganges and the
Barhmapuira—the total adds upto
gargantuan dimensions, Instead of
regularly incuprrinfi this clossal ex-
penditure on flood relief, surely the
same yigantic amount could have
been better spent ang would have
been sufticient to implement a pesma-
nent solution 4o this problem?

In this context, it is vital {0 serious-
ly consider and expedite a project 10
link the Ganga with the Cauvery.
Indubilably this will involve an ex-
penditure of staggering sums of
money. The Government of Indla
ocould obtain the necessary finance as
foreign aid from friendly countries.
The linking of the Ganga and the
Cauvery will prove beneficial to the
whole couniry in several ways. Not
only will ii boost ihe nation’s econv-
my by increasing the production ol
electricity in the country, not on!v
will it provide irrigation to several
thousands, indeeq lakhs, of acres of
land, Dut above all, 1t will foster
and nurture a new awareness in the
minds of the people that India Is cne.
A scheme o link the Ganga and the
Cauvery would %e ore of ihe hest
ways to promole national integration
and strengthen national unity.

With pardonable pride, i may su>
that the Chief Minister of Tamil Nady,
Dr. M. G. R., has alrcady shown tne
the
active cu-operation of the Chief M;nie-
ter of Andhra Pradesh, Mr. N. T.
Rama Rao, Breaking through al
barriers of red tape, these two Chief
Ministers jointly formulated ap agree-
ment hetween the Government of
Tamil Nadu and the “jovernment of
Andhra Pradesh on the 18th April

. 1983 to implement tha Krishna River

Water Supply Scheme. This project
Is a standing monument fo Inter-State
copperation, The River Krishny has
its siurce in Maharashira, it Aows
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through Karnataka and then jyeaches
Andhra Pradeshira. Now the water of
the Krishna will also flow into Tamil
Nadu. Ni*t only will {his projec pro-

vide a lasting solution to the long- .

standing problem of providing ade-
quale drinking water sapply to the
city of Madras. It will- also irrigate
several thousand acres of arid hitherto
uncultivable land in the Rayalaseema

area of Andhra Pradesn.

Exactly a year ago, on the 2nd of

May 1983, the Tamil Nadu Chief
Minister  Dr. M.G R., met the
Trime Minister, Mrs. Indra Gandhi

at Delhi and personally requestea tne
Prime Minister to sanction Hs. 250
crores as grant ang Rs. 200 crores as
a long-term loan from Central funds,
to help Tamil Nadu to meet itsshsre
of the estimated project cost. The
Union Minister for pl:mning informed
the Government of Tamil Nadu thac
the easubility o acceding to this re-
quest would be throughly examined
and that the possibililies for inchud-
ing this scheme under the Plan pro-
gramme of the Centrai FPlanning
Commission woulg also be investigat-
ed. We hope the Union Minlster tox
Planning will scon annoynce a favour-

able decision in this regard. Out
of the total project cost esti-
maed at Rs.. 1,807 crores,
hrx the ime the first stage of

the Krishna river water projeet nears
completion, laking into account the
probable higher price index at that
time, it is calculated that the Tamil
Nadu Governmeng will have to incur
an expendifure of Rs. 410 crores as
its share of the project cost. The
Tamil Nadu Government has asked
the Government of India for clearance
to obtain this amount as a loan from
the World Bank. This sanction has
not -been graned as yet by the Centre.
We are unable fo understand the
reason for ihis delay. After all, the
Tamil Nadu Governmen! has only
asked for permission from the Govern-
ment of 'India to obtain this amount
ag a loan from the World Bank. The
Tamil Nadu Governmen; earnestly
hopes that his nermission will be
granted without further delay.
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As compared to the rest of lndia.
today, Tamil Nadu is relatively a
haven of inausirial peace. Strikes
and Jock-outs are comparatively mini-
mal jn the State. Yet, at present a
lock-out 1s in force in six texlile mills
in Tamil Nadu. The Tamil Nady Go-
vernment has requested the Centre to

take over these six sick texiile mills. )

Out of these, with the exception of
the B&C Mills in Madras, all the
other five are very small mills em-
ploying only 110 oy 250 or 700 workers.
at the most. The refore il should not
pose any great difficulty o the
Cenwe to take over the adminisira-
tion of these six mills. Only a lew
months ago, the Cenire announced its
decision to take over 13 sick textile
mills in Maharashtra, An erroneous
impression should not be encouraged
to grow in the minds of the pecple
that the Government of India is only
to ready to take over sick mills if
they happen to be located in Nurth-
cra India, but the same Gevernment
of India is indiffer2ni to the plight of
millg, in a similar Stale, in the same
condition, in South India. Therefore.
the Tamil Nadu GGovernment renews
its plea to the Government of Iadia
to take over these six textile mills
now under closure in the State.

While discussing the Finance Bill,
it is relevant to mention the subject
of Centre-State relations which, in
recent months. has becsmaz a topic of
nation-wide interest on which the na-
tion’s politicians, warliumentarians, the
public and the Press have focused at-
tention. This subject has a -direct
hearng on the matter under discus-
sion. With exception of one non-
Congress Sate Government in 1958,
which did not last very Tlong. until
1067, a single ruling party governed
the whole of India. The same party
which was ruling at the Centre, was
also the ruling party in the States.
Mainlv because of this, several in-
herent weaknesses in the Canstitulion

of India went unnoticed. The 1967 ele--

ctions brought to the fore the pros-
pect of different political parties be-
ing favoured to rule the various Sta-
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ies of India and hearalded the emer-
gence of nen-Congress Governments jn
several States of India. Since then:
with regret to Centre-State relations,
sevpral inadequacies in the Constitu-
tion have come to light and praclical
.experience has indicaed that there is
a pressing need for jntroducing cer-
tain Consututional changes to cle:rly
delineate the respective rights and
abligations of the- State. The Govein-
meni of Inula has appointed the Sar-
karia Comnussion® te examine tlhe
question of Centre-State relations. Tne
Tamjl Nadu Govermnsnl has appoint;
ed the Justice Ramawrasad Rao Com-
mission for the same purpose. The
Tamil Nadu Govermmeni prupuses 37
‘ake a decision oh the report su-m.i.
ted by the Ramaprasad Rao Crm-
mussion and, in  1urn. submit its re-
commendalions 1o the Sarkaria Ccm-
mission, Experts in. polifical, evo-
nemic and legislative matters have
more or less arrived at a consensus
of opinion thal the respective Plan-
ning Commissions ¢f the Centre and
the States should tuncticn as aulonos
muoug hodies. The degree of finan-
clal dependence oi the States on the.
Centre should Ye reduczed 1o the mnis
mum. The exishiag financial rela-
tionship between the Centre and the
State gives the Cenire absciute’ con-
trolling powers. It is the States whith
mobilise financlal resources, collect
taxes and send them to the Centre.
But it is the Centre which decides the
distribution of funds and grants and
even the grant of lcans to the very
same Stales which are responsible for
mobilising the funds in the first place.
Vast sources of revenue are excluded
from the distributable poo!l under the
present legislative provitions of the
Constitution. The State Governments
have to implement most of the wel-
fare schemes. But they are rendered
ineffective because they are reduced to
a State of penury and absolute de-
pendence upon the Centre.

Just now we heard the maiden cpe-
ech made by our young friend from
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tte other side of tne House, Shri An-
and Sharma.

populist schemes. Now, this a very
favourite comment . often made by
"those ‘from  the opposite benches.
‘The honourable member said that
Central funds are being diverted by
some State Goveramenis for, thelr
own populist schemes. Now, Mz,

Anand Sharma did not spec.fy which
Government he m2ant, which State
Government he referred to and which
populist scheme he mesnt. But since
the Tamil Nadu Government is im-
plementing the frze nuiritious noon
meal scheme, which several Mem-
pers from the other side very often
refer to as a populist scheme, I would
like to point out—I am not arguing
the point as tu whether it is a popu-
list scheme or not, because I do not
want to take the valuable time of the
House in this argument—but I would
like to point out to my young friend
from the other side that not a single
'paisa has been given by the Ceniral
Government as an aid lovr the srhe-
me. (fnteTrupions) The whole nut-
ritious noon mea] scheme which is
cosling the Tamil Nadu Governmen!
nearly Rs.” 200 croras per year has
heen entirely financed and implemen-
ed by the State out of ils own limi-
ted rescurces. And we have as Yef
to obtain Central clearance for incld-
ine this scheme in the next Annuat
Plan oullay. We hope at least” how
the Finance Minister will agree to
our request, So 1 would like to point
out to vur young friénd that this so
eslled populist scheme has not received

any aid frrm ke Centre,

1t is essenfial 1o se-~ure for 1the
States » larger d=volution of taxes.
The needs of the States. are increas-
ine and they far oatstrip their actuzl
resources. The funds developed by
the Centre are woefully inadequate te
meet the neads of the States.

. There are cerlain anomalies in Lha
present system f administraticn.

He relerred to certain
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There is a separaie Planning Cum-
mission in each State. There is also
a Planning Commissiun at/ the Centre.
Surely the Planning Commission of a
particular State would know  Deiter
how to evulve plans for the develup-
ment of that particullar State? There
is a separate Union Minister for Plan-
n:ng and another Union Minister for
The
dratts a scheme and sends it frv ap-
proval to the Finance Minister. The

Planning Minister says that a certain

Finance. Planning  Minisler

amount of moeney is required to im-

piement the scheme. Bul the Finance

Minister states that it is not possible
to allocate the entire amount requir-
ed, He says only & certain sum of
money can be allolied--and asks the

Planaing Minister t¢ cut down and

prune the scheme sv that it fils within
the limits of the funds that the Fin-

ance Minister is prapaced to allccato,

Because = of this ‘existing system—
countless schemes are being i-ordi-
nately delayed. Each year—just for
form’s sake—a minuscule gmount is
sanctinned by the (Centre—which 1is
meaningless in ¥ avien  to the actual
neads of the projscts  concerned It
is precisely bec.

that the Karur-Dindigu)

this practice
broad gauge

railway lYirne prote being de-
laved.
Every ,year the Cenl'e sanctions

such a meagre sllccation for this pro-
ject that it amounts to no more than
a drop in the ocean, and it is tayona

the wildest flight of fancy jo even
think of completing the project with
the funds alloited by the Centre.
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I urge the Government of India to
expedile the complefion of the Karur
Didigul-Tulicorin broad gauge rail-
way line, as it is not only imporiant

to the pafion's economy but also stra-

legic to the defenre and security of
India. ’

I also request the Co:at-e to fcrth-
witn exDedite the Sethu Samudram
project which again 1s crucial to Ins
dia’s seucurity.

The Planning Commission of a Sfate
should formulate the schemes for the
States's development. The State Govs
ernmeut should zlsc be empowered to
utilise the financial resouices it mobi-
{ises for.the implementation of its
schemes, A represeniative of the
Government of Indiaq could partici-
patea in  the discussions and ofier
guidelines when necessary. This
would definitely gonerate move enthu
siosm in the States and accelergte the
rate of progress snd development of
the whole coun'rv

In various spheres here are sepa-

io{e schemes envisaged by the Cen-’

tra. The State alsi have their own
schemes in the very same spheres.

For example, in the field of agri
culture there are certain spacial eche-
mes of the Government of India. In

‘ual praclice, it iz the State Guvs

nments which

>3 are entrusted to the State Gov-
ments, right from the initial stage,
the State Governments could jmple.
ment these schemes in a much betler
manner, and more speedily as well.
This is a legzon that practical expe-
rience has taught us, The Central
Government sends a new scheme to
a Stqte Governmant  for implemen-
tat'on. The State Government deve-
lops 'some doubis regarding the sche-
ma To clarify. the dcubts the State
Governinent again consults the Cens
tre. By the time the Centre finally
conveyvs its reply or decision, several
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months pass by, and the time is joal
wasted with ~nothing being dune.

By +4hat tlime, uvsually the (inanzial
year will be drawing tc a close. A
specific amount sllocated for a parti-
cular project has io be spent by the
end of the month of March. The
Stale Government 1s advised to some-
how utilise the funds allotted bLefere
the 31st of March, This leads tt squin-
dering of precious ﬁnaﬁcia'. resources
because of lack cof time for prcper
planning, This again is a lesson wc
have learnt through practlical ex-
perience. That is why we suggest
that it would prove (o be generally
more beneficial i such schemes were
entrusted to the Siate Governments
right from the plnnning stage.

There is a separate depariment ior
highways at the Centre. Each State
has a depariment frr highways as weul
The existence of two sucn parallel de-
partments leads to exercises in sheer
futility. I cite - the example of ‘the
Pampan Bridge. The National High-
ways Department s responsible for
the plunning, ‘ut it is the engineers
of the State Highways Deparlment
who are responsible for execuling the
project. While eonstruction work in
lhe Painhan Bridge was underway.
it was jnterrupted by a natural cala-
mity jhich = caused damage to the
work already compleied. The contrac-
tor whos had underiaken the covnst-

- ruction, called a halt to work on the

bridge and refused to cdnlinus untif
and urless he was recompensed for
the financiai loss he had incurred. The

" question ar-se as to exacily hew much

'thq confractor sshould be awarved as
reimbursement for the loss he had
suffered. The Nafional Highways
Departme:nt directed the Highways
Departinent of the 'State Government
to decide the amoint to be paid as
compensation. But the State High-
ways Deparment was relectant to
commit itself for fear of cer*linc em-
broiled in a probable controversy. So
the State Departm:nt ‘cf Highways
washed its hands of tha responsibility
and, once again, r=aquesied the Nalio-
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nul High\;vays Deparment to decide
the compensatory amount. The Cen-
trzl Department throws the %all irto
the court of the State Department. The
State Department flings the bvall back
int;, the court of the Central Depart-
meant. While the Central anq the
State Departments play  volley ball
with each cther, lhe Pam%an Eridge
stands incomplete, desolate and aban-
doned, with no prospect of the project
nearing completion ia sight,

This is cnly one ciassiz example of
ihe imbroglio and uttar confusion
prevailing throughtut the country with
every yajor scheme in a mess and a
muddle, due tc the addle ‘hrained
system of having parallel depariments
in pra.tically every sphere. both at
the Ceniral and et the State levels.

In Madurai Distvict, ‘at Sothupparai
near Periyakulam, the Tamil Nadu
Government wishes te construct a
storage dam. The State Government has
the constitutional right to build the
dam, But the State Government has to
first secure the permission of the Gov-
ernment of India before it can actual-
ly proceed with the consiruction. We
are stil] waiting for Central clearance.
So we are unable to build the "aam.

This is only one among numerous
development projects held up in the
State, simply beciure of the delay in
obtaining Central clearan<e.

Scarcily of power is a nation-wide
phenomenon in India. The Govern-
ment of India is reporied to Le con-
sidering taking up the entire respon-
sibility fnr power prcduelicn. There is
a genuine dsubt 11 my mind in rela-
tior tn this pruposal of the Gcvern-
ment of India, on. which I hope the
Centre will shed scme light, If the
Centre takes up the entire responsibi-
lity for production of power, does that
guarantee that the Central officials
will really be able tc increase the
oulput? Who exaclly are these Cen-
tral Officers? Are they nol deputed
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to the Centre from the varicus Stales
of India? In effect, the Government of
India wouid have us believe that an
afficial working f{or a Slale, (Govern-
ment is incapable of isicrzasing power
generation. But if the same officiai is
transferred to thé Centre, he is auto-
matically invested with magical pow-
ers and suddenly becomes capable of
rapidly ‘ncreasing ihe production  of
eiectriciiy. This belief of the powers
that be af the Cenire defies all lrgic.

The Centre declares that there
shouid b2 a unitorm rate of seles tax
througtoul the couniry. We do not
dispute fthis pclicy. But the Centre
next prposes io -appropriate the right
lo levy sales tax all to ilself. How
can the State Governments accept
this propusal? The Centre may issve
guicdelines tn the States with regard
io rates and methods of taxation. But
if the Centre plans to take away the
very right of levying taxes from The
States, how can the Stales consent
to this fotal denial of all rights?

On the one hand the Centre threat-
ens to arrogate to itself the sole right
10 levy sales tax. On the other hand,
the Centre also announces that il is
censidering laking over not only the
production,  but the distribution of
podwer as’ well. One by one, if the
States are, gradually strippel of even
the few powers they possess at yre-
sent. where will this end? What will
ba the outcome? The svstem that
the founding fathers of our Conslilu«
tion had in mind was clearly enun-
ciated by Dr. Ambedksr who =aid
that a Federal Constitution means
that the provinces are as sovereign in
their field as the Centre is in the
field which is assigned to it. IA
conclusion, T wish toc remind the Cen-
tre of the words contained in the
Memorandum submitied to the First
Finamce Commission by the Gevern-
ment of West Bengol under the Chief
Ministership of Dr. B C.,Roy: “An
aftempt to build a strong Cenire on
the foundation of weak States is like
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, .
an attempt to build a strong build-
ing on the foundation of sands.”

Thank, you. >

SHKI KAMALENDU BHATTACH-
ARJEE (Assam): Respected Chair-
person, just before me only
two Members of the Opposition—
M1, Chatterjee and Miss Jayalilitha—
have spoken about the Finance Bill.
And I have also gone through the
Lok Sabha proceedings. I have just
minutely read the Lok Sabha debat-
es on the Finance Bill. So far as
the learned Opposttion Members are
concerned, this Budget has been the
subject of animated and sometimes
hysterical attack, as I put it. (Inter-
ruptions) This (s my maiden attempt,
and being a senior Member, I hope
you will help me. Now. let us not
interrupt  them. They have the
habit of interrupting. We are more
demccratic and we will not interrupt,

|The Vice-Chairman (Shri Syed Rah-
mat Ali) in the Chair.]

Sir, they have inlked like desperate
men because the economic credibility
of the Government has disturbed them
to the point of oanic.  That is why
they are crying hoarse on it. I
would like to say that the hon. Oppo-
sition Members do not have the appre-~
ciative stomach to digest the economic
apprajsals of the Government. That
is why they are so much critical of
it.

Sir, my learned friends of the Op-
position have assailed the hon. Fin-
ance Minister and they have also
maligned his inteniion and motives
sometimes in languages bordering on
the abusive, Their only attempt is
10 create a sort of deliberaie smoke-
screen to conceal the real truth that
India is developing economically bey-
ond all doubts. Beyond all reason-
able doubts India is developing eco-
nomically. This Budget, I would like
to, say, is production-oriented. Indian
industries have developed at a very
fast rate. And this is unparallel in
the history of any developing country.
This Budget has kept provision for ac-
344 RS—-8.
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celerating  this growlh rate. The
main thrust of Lhe Budget is on pro-
auction. The present Budget. . .

AN HON. MEMBER: Is it Buadget
or Finance Bill?

SHR1 KAMALENDU BHATTACH-
ARJEE; The Finance Bilj relates to
the Budget only, Does it not relate to
Budget.

AN HON. MEMBER: Anything un-
der the Sun can we discussad under
th: Finance Bill.

SHRI KAMALENDU BHATTACH-
ARJEE: Sir, in the preseat Budget,
there i3 a 60 per cent allocation for
developraent works., Now, according
to me, what irks the Memhbers of
the dpposition mest is that they
smell politics in economics. They are
all Puritans, According to them,
Budget is primarily an economic
exercise. They cry hoarse on it pe-,
cause they think that economic sanc-
tity or the economuc character of the

‘Budget has been viulated by political

considerations. Now, I would
like to remind them of the famous
saying of Cardinal Newman. Car-
dinal Newman, in his ‘Idea of Uni-
versity’ remarks, “to think correcily
is to think like Aristotie.” And what
did this-all time great philosopher say
about man? He said, ‘“Man is Ya-
sically a politically  being; his actions
are influenced by political considera-
tions.” Now, if political considera- -
tions creep in in the present  budget
presented by the hon. Finance blinis-
ter, I do not find any harm in it.
If this Budget 2nables our party to
go to the next national elections with
economy in a very credible condition.
what is the harm in it? I want to
put this question to the hon, Mem-
bers of the opposition. Has the hon.
Finance Minister, oy presenting this
Budget, deviated from the economic
commitment of our party, by present-
ing this Finance Bill has he Lkeen de-
viating from the economic commit-
ment of our party? The Congress
party is the biggest democratic party
in the world which looks after the
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interests of the smallest man. No-
body can deny it and’ this Congress
party is commitlted to socialism. This
Budget promises lo fulfill ihe socialis-
tic aspirations of the people. If this
Budget proves to be a vote-catching
Budget, well, we just cannot help
it,

Now, Sir, we should pot lose signt
of the fact that the gross national
product in rural terms has increased
in 1983-84 by about 6 tc 7 per cent.
This is no mean achievement. I would
like to congratulate the hon. Finance
Minister for this. There has been
a strong economic recovery led by
enormous growth in agriculture. This
has also to be reckoned with. Now,
it is a fact that there are millions of
poor Dpeople in our country. None
denies it. We accept it, The prob-
lem of poverty stares us in the face.
We are well aware of it. The Gov-
ernment is well aware of il. The
Government is not sitting tight cver
it. The Government is taking posi-
tive steps to eradicate poverty, fo
remove poverty, from our country.
Now, in this Finance Bill consis-
tent endeavours 4nd persistent attem-
pts have been made to eradicate pov-

" erty by giving tax reliaf, by reduc-
ing duties on a number of consumer
goods, by increasing the rates of
subsidy on fertilisers and so on and
so forth. But we should not think that
the hon. Finance Minister has a sort
of Alladin’s lamp jn his hand that he
will eradicate poverty overnight. The
Congress Party and our Government
is trying to eradicate poverty and it
is making consistent efforts te do
this. In this coniext you should re-
member the famous Urdu shaer:

i fF o st A tAda 7
wFT ¥,

FE @ §o W FT W TW
forae & 74

Our Government is making eonsistent
efforts in that direction. We are con-
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fident that had we not been put out
of the rail during this interim period
by the Janata-mis rule at the Centre,
we would have gone far ahead. There
was total derailment. There was
this complete plan holiday during
thiz period but we have brought back
the nation on the rails orce again and
we are striving our best to remove
poverty, We are very coafident
that we will be removing poverty in
the days to come. You may have
heard: .

a7 & & fammw, g & fawam, -
g S FTRygmE, uF fa )

For the containment c¢f the inflation
rate within a single digit and release
of three insialments of dearness al-
lowance to the Central Government
employees, which will be cosling our
exchequer the mammoth amount of
Rs. 3675 crores, I would like to
congratulate the hon. Finance Minis-
ter. Now, I do not understand why,
when there are so many laudable pro-
visions, laudable and saluatary achi-
evemenis which are contained in the
Finance Bill, the opposition parties
are so much miggardly in the matter
of handing out their compliments, 1
hope they will come f{orward and
pay their compliments to the Finance
Minister. I fear I am mistaken. They
will not praise and they will oppose
just for the sake of opposition.

As the Finance Bill has been presen-
ted, it is going to be anti-inflationary
and it will be fighting inflation. It
brings to my mjnd an interesting
story. Once there were two friends.
One was strongly opposad to the other,
One day a neutral person came {o one
friend and said, lcok that man’s son
has become a magistrate. He replied,
no impossible, how can he become?
The neutral person said, yes, I have
seen it with my ~wn eyes and he was
sitting in the chaijr of the magistrate.
Whereupon, the other person replled,
probably it was ga Sunday, The neu-
tral man said, no, no, it was a work-
ing day and he was working as a
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magistrate. Then came the climax
when he said, probably he does not get
any salary. So, our opposition friends
will oppose anything, whether it ig
very good, whether it is salutary,
whether it is laudable; they will oppose
because they oppose everything for the
sake of opposition, )

I for one feel that the Budget has
ushered in a new era of hope. Let
me quote Tagore:

Arise. the auspicious godess of
India

You in a pygone age used to be re-
vered by the entire woild.

Banish all misery and poverty and
remove the shame of the country.

Make India resplendent again.

So far as my State, Assam, is concern-
ed I want to point out, as I have
pointed out on earlier occasions also.
that it is industrially and economically
a backward State, It is a fact that
there is political stability in Assam,
Unaer the able stewardship of Mr.
Hiteshwar Saikia; Assam has staged a
phoenixian comebacyk 'to normalcy. He
has stemmed the rot of linguistic
chauvinism and regional adventurism.
Though there is political stability in
Assam, there are some economic pro-
blems there which are 10 be remedied,
which are to be solved. at the earlier
stage. Our most respecteq Prime
Minister has always loved Assam and
the people of Assam, There has heen
a Central decision taken for starting
a dry port at Gauhati, to open a stock
exchange at Gauhati. The broad-gauge
line has also been extended upto
Gauhati. These measures have al-
ready heen taken. But there are more
of our demands, because it is said that
the least we get, the most we want,
the more we get, more we want, and
the most we get, the least we want.
5o, we should be given the most. For
the State of Assam, in the inferest of
economic development of Assam, the
following steps are to be taken very
urgently: A time-bound master plan
should be iaken to industmalise the
State of Assam; Barak Dam project
should be immediately taken nup; an

i

7
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alternative railway line be set up in
plaee of the existing hill section: Dams
on Dihing and Subansiri shoula be
erected without -any further delay; all
efforts should be marshalled so that
Cachar Paper Mill at Panchgram starts
production latest by the end of 1935;
funds should be liberally released to
_econstruct anq complete stadia in
Silchar and Dibrugarh,

So far as Inaia is concerncd, there
has been a bumper crop and there has
been a record crop, In this connec-
tion, it will not be out of context to
mention that in my district of Cachar,
agriculture is purely a gamhle in mon-
soons. In other parts of India flood
is semething unnatural; but in my
State, particularly in my district, it is
something very natural. In some other
parts of India if there is no flood, it
is not a subject matter of discdssion;
but in our State or my district if there
is no flood, it becomes a subject matter
of discussion. There are many propo-
sals for construction of 2mbankment
and sluice gates on the Barak the
Kusiara, Dholeswami anda many small
rivers and tributaries in the districts
of Cachar and Karimganj. If these pro-
jects are jmmediately cleared at the
Central level, I think it will give 2
fillip to the depleted economy of the
districts of Silchar ang Karimgani.

In this connection, T would like to
draw the kind attention of the bene-
volent Government to an area in my
district ynown as Chatla Haor. This
areg is predominently inkabited—1
would say that the inhabitants are 95
per cent Scheduled Caste people. Buro
crop is the only source of lheir liveli-
hood. But for the last 53 or ¢ years,

only once they have been able to reap .

the harvest. On all other occasions,
it was destroyed by floods. You can
imagine the plight of the people there.
Their misery beggars description. Gov~
ernment has special programmzas for
the Scheduled Casle people. T would
like ‘to draw the pointed attention of
the Agriculture Minister, of the Fin-
ance Minister. of the Industry Minister
to think about slarting some special
plans to develop this particular area,
T would like to draw the attention of

~

~

v
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the hon. Minister, thrugh you, Sir, to
give special attention to this fact that
very recently, the Government ol
Assam has set up an Electronics Cor-
poration. I would request the hon.
Finance Minister to liberally release
financial assistance to this Corporation
so that it can serve some useful pur-
pose for the people of Assam.

With these words, once azain, 1

render my support to the Finance Rill.

Thank you, Sir. l:

SHRI M. S. ,GURUPADASWAMY
(Karnataka): Mr.{ Vice-Chairmean, Sir,
my hon. {riends opposite have tried to
paint a rosy picture of the country.
They want us to believe that every-
thing is good and fine in the economy,
They want us to say that what they
have aone during the last three ycars
has been wonderful and that they have
been able to solve. many problems
facing the people. They wan* us to
say that what hag been done this year,
in the Budget, is a milestone. I 'am
sorry, I am not in a position to share
their optimisim, their joy because, the
picture they are painting does not con-
vey the realities of the situation. I
am not overlooking certain achieve-
ments that have been made during the
. last one year. I recognise them. gince
there is paucity of time, I do noi want
to dwell upon them. But I would only
say that we should take the totality
of the situation into ronsideration.
What is the national scene? What is
the state of the national economy?
What is the piclure, as it is todav? I
am sorry, I have to say that the whole
plannea development hag heen one of
failure. It is ag if the Government is
planning for failure, it is planning for
shortfall, for delay, for expediency.
Why I say this? I am not making a
sweeping criticism. If you jook at the
Plan periog of four years, you will
understand, Sir. that there is heavy
concentration on  investmen{, heavy
concenfration on expenditiire. There
is a overriding preoccupation, on sav-
ings und investment, wasteful expendi-
ture. My friends opposite take plea-
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sure in quoting figures that more anu
not be brought about keeping the
more is allotted to various  projects.
1 agree that, over a perioa of years,
the savings pattern has changed, Once
upon a time, the rate of savings was

-small. It was between 9 and 12 per
cent. Today, it is more than 20 ner
cent. But the question is, how this

is being spent? Whether i{ is vesult-
oriented. Whether the implementatiomn
gap has been filled has been narrow-
ed? This is the yordstick. When we
adopt this yardstick, I am afraid, am
not in a position to share t{heir opti-
mism, their joy, their happiness, about
the Budget, abouy the economy.

Sir, you may remember this. My
friend, the Finance Minister is here.
Our country had occupiea the fenth
place in the world in economic deve-
lopment. What is the position, what
is thz situation today? T want my
friends to ponder aver this. We have
been pushed down the ladder. We
are at the 20th or 22nd place. What
is your share in fhe international
trade? In guantitative ferms there may

. bhe an increase, but what is your pro-

portion of share in the world trade?
It is decreasing, diminishing. There

may be a few bright spots in the eco-

nomy, but whai is the yardstick to
measure? The main yardstick is
whether we have heen able to solve
the major problems of poverty and
unemployment, The Mid-term Ap-
praisal has brought out the fact that
by the end of the Sixth Plan nearly
41 per cent of our population, that is

282 million people, will be below the °
That is my yardstick, -

poverty line,
that is my benchmark to measure the
efficiency of the Government, the per-
formance of the Government. Forty-
one per cent of the population or 282
million people will be
noverty line. And what is poverty
line? You and I krow that poverty
line is only a survival line, it is cal-
culated only for the purpose of just
bare survival of the people. And ag I

say nearly 282 million people will be .
below ihe poverty line by the end of -

the Sixth Five Year Plan, that is much

below™ the *
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more¢ than the population of the Sovict

Union.

QOur friends have been saying that
there has been a record development
of food production. Nearly 149 million
“tonnes or 150 million tonnes have been
achieved this year, thanks to the rain
god. Let them take the credit, I have
no objection, I have no quarrel., But
if this is taken away, what is the rate
of growth? What is the rate of indus-
trial development? It is no: according
to the plan targets fixed, There is a
shortfall. There has been over invest-
ment, e:itravagance, emphasis on ex-
penditure. Our whole plan is not re-
sult-orientea, performance oriented.
Sir, 149 million {onnes may look very
~iz compared to our past performance.

may even yield certain surplus, but
look at the Soviet ecomomy. The popu-
lation of the Soviet Union is far less
than our population, that is only one-
thirg of our population. For the one-
third population the Soviet Union is
producing 180 million tonnes. It is not
adequate anq it has got to import from
America, ,A massive import has got
to pe resorted 1o there to feed the
population. Here nearly 50 per cent
of our population is below the poverty
line. They have no purchasing power

to purChase the fzod they need. They,

have no power, they have no ability.
The anti-poverty programme that has
been launched by the Governmen® has
been a failure. Only the IRDP or the
NRDP programmes have given a mar-
ginal relief to the people, but they
have not been able {o solve the pro-
blem of poverty.

Take the case of unemployment, The
Plannming Commission has fixed the
target that at {he ena of the Sixth Plan
there should be 34 million people ab-
*sorbed in various types of jobs. And
the Mid-term Appraisal has said that

it is not possibie to realise this
target. So, there is unemvloyvment,
there is poverty and therc ;s shori-

fall in various sectors, vital sectors ot
our economy. There is critical short-
fall jn irrigation, in electricity, in steel
coal, fertilisers, transport and com-
munication. That is why I say we are

Finance [ 2> MAY.

1984 Bill, 1984 . a34

planning for short-fall in the economy.
(Interuptions) You observe you rzad
the figures angd you will understand
how Janata Party did in that short
perioa and compare it with what has
been done how, Janata Farty's pec-

formance is far better than yours. Ee-
cause of lack of time ] do net 'want ic

go into those figures.

My main criticism against thig Go .-
ernment is that there is a growing im-
plementation gap because of lack of
performance. We are not lacking re-
sources. We are mobilising resources
alright. But these resources have beon
invested in such a manner that the+
are not yielding quick results. Many
plans, many programmes have bcen
delayed. There has been wastage in
the economy. As a résult of which “~he
growih rate has suffered. Take the
case of South Korea, which is a verv
tiny counfry. Whay has happened
there? South Korea, during a pericd
of 20 years covering four five years
plans, has been able to achisve g sus-
taingd economic growth of 10 per cent
They have heen able to do it hecatse
of the fgct that they have been able lp
modernise the entire economy from
grassroot level {o the national level.
They, have achieveq that hecause «of
the high level of literacy. Korca a
small couniry, has got 95 per cent

literacy.
have shown that there has been only
36 per cent literacy in this country.

In India the Census figures

With 36 per cent literacy it is impos-»
sible to The
whole economy is and

achieve modernisation,
anti-quated
antidiluvian and the most important

factor to bring about a change in the .

development of the economy is to see
that the modernisation process is sét

in motion as early as possible. - May,

I request the Government t{o constitute ~

Modernisation?
Sir.

about

a Commission on

Without modernisation. it is verv

difficuly 1o bring

1~

1echno]ngxc1l .
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- about changes in the

" Japan for every
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changes, it is very difficult to bring
management
techniques. Today the caountry is fac-
“ing a crisis of modernisation, crisis of
management, With a view to bringing
about modernisation of the economy I
feel that the literacy programme has
go to be taken up on a war footing.
Redical economic transformation can-
not be brought about keeping the
people illiterate. It is very difficult to
achieve changes in economic develop-
cannot

ment in the country if we

make our people participate in dev-
elopment  involve them in develop-
People in fact have not been

today.

ment.
involved in development
Therefore may I say that the Gov-

ernment should set up a Commis-

sion on Modernisation -and ©ring
about a change in the implementation
gap that is growing? This has re-

sulted in disparities of income, in-
flation, over-investment and lack, of
growth leads in turn inflation, price
feads in
price rise, ‘Today the couniry is faced
racy syndrome on the one side and

srowin turn  to inflation,

inflation, high cost and  Thigh price
spiral on the other. We have got to
solve this dilemma which we are
There has been failure on
to dis-
cipline the economy, to discipline the
administration. In Japan, Sjr, in pub-

facing.
the part of the Government

lic administration, thou-
sand people there are only 17 people
I repeat that Seventeen
people work in the administration in

thousand

for every
working.
people.

In India 23 people working.
Much of the administration is a waste

are
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Rulé about regulations are galore, in
The programmes,
of this.
been a failure in perfor-

the administration.
have suffered as a result
There has
mance. There has been a failure in

reaching the targets. Long time back ~

Indiraji came to power. She pro-
mised many things to the country and

of late she promised performance.

SHRI DHARANIDHAR BASUMA'T-~
ARI (Assam): She has done.

SHRI M. S. GURUPADASWAMY :
I think this is the worst non-perform-
I have ever seen .

She has failed!
and failed everywhere. Look at Kar-
nataka, how they are doing.

ing Government
(Interuptions) . ..

.. Unterruptians) . ..

Sir, may I draw your attention to
an incident which took place during
the Second World War At the fag
end of the Becond World War Hitler
knew he was losing. He was in
He
had some people arcund him and he
told them: “Look, my colleagues
have let me down; my Generals have
let me

frustration, he was in distress.

down: my army has let

me down; my administration has let '
me down.” Then he went on to

say, “My people have let me down;

my nation has let me down. They.
do not at all deserve my leadership.”

Likewise, let not Mrs. Gandhi say |
that her colleagues have let her down,

her Government has let her down,

her officers have let her down, the

nation has and then

let her not say, the country does not

deserve her leadership.

let her down
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SHRI RAMESHWAR THAKUR
(Bihar): Respected Vice-Chairman,
Sir, I am grateful to you for giving
me this opportumty and privilege to
participate in this important debate on
the Finance Bill. May I assure you
with due humility. Sir, that it will be
my sincere endeavour {o honour the
noble traditions and dignity estab-
lished by eminent scholars, statesmen,
experts, social workers and other

distinguished persons in this great
House.
Before I proceed to discuss the

provisions of the Finance Bill, 1984, 1
would like to congratulaie the Finance
Minister for his bold and very pro-
gressive budgel proposals which, in
a nutshell, on the one hand give a
basis for containing inflationary
trends and, on the other, make very
substantial, rather the largest ever
provided, provisions for development
and welfare activities. Sir, there
has been some criticism from the
Members in this House, as also going
through the debates of the Lok Sabha
we find that there has been criticism,
in regard to the development of our
economy, Government’'s policy and

provisions of the Finance Bill. In a
developing country like ours, when we

find there are mounting population
increases, there are constraints of
Tesources, we are substantially

dependent—a very large part of the
counfry—on the vagaries of monsoon
in regard to production, naturally
there are inherent limitations in regard
to the development process. And this
is not for the first time that it is
mentioned. On going through the
earlier debates of the Finance Minis-
ters. very ;minent persons—I would
not like to take much time of the
House on it—we find the same thing.
Going through the speech of the late
Dr. Desmukh in 1952-53, we find there
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also the same proolem of having the
difficulties of vagaries of monsoon
being mentioned. Dr. Desmukh said:
“As the hun, Memhers are aware, the
vagaries of monsoon have again led
the country to substantial deficit in
foodgrains.” Then he goes on to
say: *‘...about some months the sicady
rise in prices which has been one of
disturbing features in the country’s
economy...” When we go through
the speech of Mr. T, T. Krishnama
chari, the other Finance Minister, we
find the same mention. I have all
the quotations, but I would not like tc
take valuable time of the House on
this matter. He also said in 1964-65 In
his Budget speech the same thing.
Similarly we find sore references
have been made in the Budget speech
of the then Finance Minister and
Prime Minister Shrimati Indira
Gandhi in 1970-71, in Mr. H.M. Patel's
Budget speech of 1973-79, in Mr. R
Venkataraman's Budget speech ot
1980-81. What I am {rying to draw
attentton is that when these are the
inherent limitations in our economy
and in the process of economic growth,
when we make the assessment of our
achievements since Independence, we
should take due care of these limita-
tions. It helps nobody tu present a
lopsided view emphasising only
deficiencies, though great strides have
been made in economic development
in many fields since Independence.

Mr. Vice-Chairman, Sir, those of us
who were inspired by the Father of
the Nation. Mahatma’ Gandhi, Pt
Jawagharlal Nehru and other eminent
national leaders, those who participat-
ed in the natignal freedom movement,
those who had the privilege to be the
guests of the British in jails, those
who had seen the social, economic ang
political miseries of the people before
Independence, cannot undermine the
efforts made in this djrection after
Independence, Particularly we are
grateful to the vision and statesmen~
ship of Pt. Jawaharlal Nehru who as
the first Prime Minister gave us a
sound base for planning infrastructu.
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ral development, irrigation, agricuiture
industries, science and techaologyv. At.
the same time, also, sound foandatisng
were laid in regard 1o basic 1ssues
such as democrauc socialism, secus
larism and also non-alivnmeni. Apout
this democratic socialism, some ref
erenuces were 1made frdm the other

side which niy colleague ang friend.
Mr, Sharma replied tr partly. This iy
not a slogan of today. It was the

Congress in Avadi in 1955 which Pam
sed he first resolvtion in regard ta
the socialistic pattern of society.’
Thereafter, this was discussed in the
Amritsar session where the letters ‘i¢’
were taken out snd what remained
was ‘socialist society’. And finally in
January, 1964, in  the Bhubneswar
Congress, it finally accepted, the estab-
lishment of democratic socialism,
which is ‘he case
as she Congress is concerned. In those
days of Ft, Nehru, special altenticn
was paid to schemes for benefit of
people belonging to the poorer sec-
tions of the society, particularly 1the
Scheduled Castes and Schedule@ Trib-
es, and they were given due mpor-

tance. In pursuance of the policies
followed in the subceyuent period,
India has made great srides in agri-

culture, in industry, science and tech-
nology and other walks of life.

[ would like to mention particularly
the growth and development of 1he
economy during the last four vears.
There were some queslions raised,
and I would like to say that reference
should be made to the Economic Sur-
vey data of the Government of India.
These have been made during the
present Geovernmeat, under the dyna-
mic leadership of the Prime Minisier,
Shrimati Indira Gandhi. T1hese dalg
are very clearly indicative of the
successive achievemo2nts in the natio-
nal growilh from 1979-80. From 1979-
80 when it was minus 5.1 per cent, it
rose to 7.9 per cent in 1980-81. In
1981-82 jt was 5.2 per cent. It was
slightly reduced 1o 13 per cent in
1982-83, as has been indicated by the
Finance Minister in his speech, on ac-

since then so far
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count of droughts, ang it was expected

to be 6 tog 7 per cent in 1983-84, The
data on 1he  agricultural  production,
industrial production, electricity  gen-

eralion, wholesale price on point to
point basis in each iield, if we see the
data provided “y the Government, it

clearly establishes that there  have
been achievements in these directions
in the last four years. This year's

agmclultural production has keen all
time high as has %“een mentioned. It
is expected to be 148 million tonnes.
The industrial pvoductiion also is
picking up. There huas been consid-
erable improvement in the last three
years or four years in the field of in-

frastructure, parlizularly coal, oil,
power, rail transport. There are
still shortages in infrastiructure, we
must admit, Hut this is a par of the

growing econcmy and the developing
economy. :

In this connection. I would like to
draw the attention of the hon. Finan-
ce Miniser to the regicnal imbalances
in economic development in different
parts of the couniry. The eastern
region as a whale, Bihar in particalar,
has been in sufferance on this account
It is well known that inspite of the
rich alluvial soil «1'd maior rivers in
North Bikar and ~ich mineral resouices
in South Bihar. including 43 ver cent
of the total coal reserves in the
country, that are in South Bihar, there
has been very slow economic growth,
and the per capita income in Bihar
has “een going down. particularly’
since 1860. :

In thig connection, Sir, I woulg like
to mention that wherever there are
regional imbalances, it is the
resprnsibility of 1the Government of
India to ensure that the regional
imbalances {o the extent possi%le are
removed by - creating infrastructural
facilities in those. areas where they
lack very much. Particularly in the
case of  energy, railways,  roads,
irrigation facililies. such imbalances
should Ye removed,

In this connection, Sir, I have to
make certain snecific  request and
suggestions for the consideration

N oo
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“of the hsa. Finance Minister and the
concerned Ministries of the Govern-
men’ of India fur improvement in the
infrastructure in all areas of Blhar in
the background which | have just
mentioned.

The first one is about faster wevel-
opment of Lalmatia Coalfie]d which is
generally called Raj Mohal Coalfield.
Originally it was estimated that the
reserve was 2.600 millivn tonnes. Now
it has been cenfirmed that we have
.a reserve of 3,998 million {onnes of
coal 1n Lalmatia. This is the »ase
which will supply coal to Farakka
and to  Coleganj. Therefore it s
necessary that this coal field which
incidentally has bheen near my village
Thapur Gangti should be developed as
fast as possible, There is one more
thing that is Kahalgaon super thermal
power. I do not want take more {ime
of the House. The Energy Minisier
has stateg that there has been somc
discussions bhetween the State Govern-
ment and his Ministry about this j«o-
ject and a part of land has been g'ven
by the Government in April, 1984
About Rs. 6 crores have been provided
by the N.T.P.C. for the developmeut
of this project in the current year.
Ther=fore, my request is that this pro-
ject should be expedited along with
other on-going projects of Koel Karo
hydel pruject ang Kanti project, aad
some on-going projects in Bihar fqr-:the
generation of power, speedier geneia-
tion which will help augmentation of
the supply of power to industries and
agriculture. :

Now, I would like to mention abovut
setting up of 26 KM railway line bet-
ween Kahalgaon and Lalmatia. This
was already accepted by the Govern-
ment when late Shri Kedar Pandey
was the Railway Minister and a sur-
vey has also been laken up. If this
connection takes place an abundan:
measure of coal not only to Kahalgaon
but also it can help easy supply' of
coal to Farakka,. We can also supdly
coal to Barauni, Patna and Muzzafar-
pur which are nor getting coal from
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a distance of 364 KMs or more away
from Dhanbad and onwards. If this _
link is 1a1d possibly, we can get coal
within 150 KMs distance and this will
save railway track and there will be
other facilities also. ‘ ‘

I would like to suggest about the
doubling of lines between Kiul a-gd
Barherba, because unless the lines are
doubleq this movement of coal parti-
cularly from the Lalmatia belt and
other places cannot pe eased, This is
one ol the oldest railway line in Bihar.

Then the line which I earlier men-
lioned about Lalmatia should be ex-
tended ‘along the coal belt upto Dis-
trict headquarter at Godda ang :he
divisional headquarters at Dumka and
connecteq {0 Deoghar so that a proper
link within the Santhal Pargaha which
is one of the most backward divisions
in the country is eslablished.

Sir, then I come to railway lines in
North Bihar. As many of the Mem:-
bers of this House are aware late Shri
L. N. Mishrg had instituted a number
of schemes for railways in yorth Bihar
particularly the lines between Samasti-
Pur and Darbhanga and Nirmal have
to be doubled. To some extent the
doubling of the line is going on Lut
rather slowly. There are other
schemes which were taken up shoula
be completed simultaneously, Thi= fs
my request.

Now, I would like to mention about
vetro-chemicals complex at Barauni,
This has been going on for heatly
fifteen years. I understand that this
matter is under the consideration of
the Government of India. It
quested that this project should be
expedited, This will give a hoost to
industrial development in North Bibar
in particular ana Bihar's ecomomy in

is re-

general.

The other one is the road link. pat-
ticularly rural roads. It js requested
that Road-cum-Railway bridge on
River Ganga near Bhagalpur algo ~
shoulg be provided, .
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The last point that I would like {o
mention is that intensive development
of the Chota Nagpur and saamthal par-
ganas which are very backward and
predominantly inhabited by the tribals
should be developed. Also, due im-
portance and preference should be
given for development to the very
thickly populated area of North Bihar
which is very poor by virtue of having
heavy population load on them.

Coming to the proposals of the budget
and of the Finance Bill I may invite
attention to some of the salient feat-
ures which I am surpriseq a very few
Members have been able to refer lo.
The first’important thing is the higher
Plan outlay. In a difficult economy,
in spite of certain constraints, a maxi-
mum increase of 25 per cent hag béen
given. This is the highest in any year;
that is, from Rs. 13,870 crores, the
provision has been increased to Rs.
17,351 crores so far as the Central
sector is concerned. Sufficcent em-
phasis has been given on the infrast-
ructure development. In power pro-
jects, the outlay is Rs. 1.76¢ crores,
which is 44 per cent higher than the
earlier year’s provision. Similarly in
coa] we expect a production of 152
million tonnes by providing Rs. 1,310
crores. Similarly in the case of Rail-
ways, the provision is Rs. 1,650 ecrores,
that is, 23 per cent higher than last
year. QOu energy, the provision is Rs.
3,127 crores ang production has goue
up in 1983-84 to 26 million units and
it will] be 30 million units in 1984-85.

About incentives to industry—this has
anlso not been  sufficiently highlighted
—there are provisions in the Finance
Bill for incentives to industry in the
form of reduction in excise duties.
And incentives have been provided for
export promotion and import substi-
tution. I would not take much of
your time but I woula like to mention
that these incentives will certainly
help to better the growth of industry.
For modernisation of industry, the
rate of interest has been reduced

'
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from 12} to 11
cent for the funds
IDBI.

per cent and 10 per
provided by the

There are provisions for increased
generation of savings and invesiment.
The National Deposit Scheme, about
which mention was made, is one of
the best schemes that we have got,
which will provide up to 101 per
cent interest and it will be for four
years, but it can be encashed after
One year.

There are concessions in tax to the
middle and the lower middle class.
The marginal rate of income-tax has
been reduced from 60 per cent to
55 per cent. There are some other
benefits like the provision in the
case of dividends and interest on
debentures, etc. there will be no de-
duction ai source up to Rs. 1,000.

My friend, Mr. Sharma, has high-
lighted the emphasis on rural develop-
ment programmes. 1 will not repeat
the figures. There has been a four-
fold jncrease in the provision of some
scheme. Therefore, we feel that these
programmes will certainly help the
poorest of the poor in the villages who
are in sufferance., There are other
measures designed to benefit the poor.
Meition has been made about the 20~
poirngt programme, A provision of Rs.
4038 crores has been made during the
current year, which is 47 per cent
more than last year. And the total—
the Central and the States taken to-
gether—comes to Rs. 11,858 crores,
which is 40 per cent of the total an-
nual outlay of the Plin. The last is
the measure designeq to plug loopholes
for tax avoidance and misuse of the
provisions of the law.

The provision for compulsory audit,
about which the Finance Minister maae
a reference this morning, is one of
the very progressive measures which
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have been brought forward. This will
help to streamline the system and will
certainly augment the pase of revenue
in the yearg to come.

Secondly, about the benami holdings
and also about investment by such
trusts which have not fulfilleq the
prescribed jnvestment, now they have
also been asked to fulfil them, other-
wise they will have to pay higher tax.

I have two or three suggestions in
this regard. First, it is not merely
sufficient to have substantial financial
provisions in the Bill or in the budget.
The achievement in physica] terms is
also important. My suggestion is that
these funds should be provided to the
different agencies, the State Govern-
ments and other agencies specified for
the purpose, well in time so that the
money could be spent in time

Secondly, as I said, attention should
be given fo the physical targets also.
More important, there should Lhe suffi-
cient involvement of the local people
in the implementation of the schemes
which will enable more beneficial use,
more effective use of the resourreg for
the benefit of those who really deserve
such support. And the last one is there
shoula be effective monitoring in re-
garg to the impleméntation of the vari-
ous schemes, With these words I
wholeheartedly commend the Budget
proposals and the provisions in the
Finance Bill,

Before I sit down I would like to
make a few suggestions for the kind
attention of the Finance Minister
which require due consideration and
action. One is regarding the stability
of tax law. It is the common griev-
ance at all levels that our tax system
suffers from many structural flaws
which can be remedied with imagina-
tion at the points of the payer, the
collector and the courts. In this can-
nection I would like to quote the views
expressed by the Vice-President of
India and Chairman of the Rajya
Sabha in his speech at the inaugura-
tlon of the All-India Conferenee of the
Income-tax Appellate Tribunals on
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1-8-1983. They are worth quoting—
“The tax structure must have fl2xibili-
ty and stability. Flexibility may be re-
quireq in an emergency requiring ad-
ditional revenue. But stability js al-
ways required because it creates con-
fidence and encourages investment.
The tax-payer mast also know where
he stands. Stability is even more im-
portant than flexibility because one
need not rely on the flexibility if the
revenue target is wisely conceivea.
Above all, the incentive to work for
gain and economic efficiency should
not be harmed by faulty tax structure.
1, therefore, suggest that there should
be stability as far as possible in the
direct taxes enforced for a period of
three to five years. The second sug-
gestion relates to substantive amend-
ments. It has been observed that these
amendments are being made along with
the Finance Act every year, In order
to avoid complexities and.confusion
which are created by trying te plug
loopholes in some direction—in that the
attempt creates 1oopholes in some other
direction—it is suggesteq that substan-
tive amendments should not be brought
through the Finance Act and the same
should not have retrospective effect as
far as possible. And the third one
is regarding better working conditions
congenial for the department, its effi-
cient working. For this the question
arists about the housing problem, suit-
able office and accommodation problem
for officers and staff of the depart-
ment. There is also a growing need
for improvement in the service condi-
tions and greater confidence in the
officers and staff of the department.
Government js giving sufficient atten-
tion and continues to do so. I hope
there will pe further effective sieps
in this direction to remove the anom-
alies, the difficulties and hardships .
which are there in the field. The last

one js about
streamlining and better and effective
functioning of the department. What
happens is sometimes

ratlonalisation and

even a small
difference creates a problem bhetween
the assessee and the department, be-
cause the officers, though they have
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discreticnary powers aid they are
supposed to take effective action un-
der the provisions of the iaw, do not
want to exercise their discretion be-
cause they feel there- is a revenue
audit. Therefore, it is suggested that
there is an imperative need to pro-
vide legitimate ‘protecticn to the offi-
cers in the exercise of their discre-
tionary powers, to use them in a
bold and honest way, to give  ap-
propriate legal relief to the honest
" assessee.

In this connection, I want to say
further that to the extent possible we
should try to enhance the image of the
department and encourage the assessee

to follow the commendable motto, “tax-

without tears, pay with cheers”.

My last point is regarding simplifica-
tion and rationalisation of the law. In
this connection I woulq like to quote
the honourable Finance Minister him-
self who said that simplification and
rationalisation of the tax system maust,
therefore, remain an important objec-
tive for fiscal policy. The Public Ac-
counts Committee ang the Estimates
Committee in their earlier reports and
in their lalest reports have made a
specific suggestiog. I would like to
quote that suggestion and fhen con-
clude. Their suggestion is this. The
Estimates Committee in its recom-
mendation No. 3, paragraph 2.33 of the
29th Report (1981-82) have stated that
since Income-tax,. wealth-tax and
gifi-tax assessment in respect of' an
assessee is done by the same Income
Tax Officer and since every case ,of
wealth tax is not required to be refer-
red to the valuation cell, the consolida-
tion of returns will not only facilitate
assessment of all the three taxes—-
income-tax, wealth tax and gift-tax-—
at one go, but would also make it
easier for the ITO to correlate wenlith
and income of an assessee and have
a complete picture before taking a
final view on the tax liability of the
assessee, This matter is before the
Jha Commisson. I gm sure the Cov-
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ernment wil] take necessary steps te
simplify and integrate the said three
tax returng which will be more simple
ang beneficial for the assessees and
public at large.

With these words, [
Finance Bill, 198.
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fe ® AT AT TG W@l AT IS
frer av =was st oAy afd faaar
W g% W A1 w4 gEHE-SES R
HATHA 5 557 § 7 AG WA HFQ
g | suf@d mw 9 & @l &
FALTIAT &, a1 ST HF A0 F
r wfe & @AT F, TWE FE A
ANAT
9EAT |
guafn WA INW & FIT WIT
TQST  ZTAT A13T &1 AT A FIF g9
e F wixel § fag weAT wigy &,
afFT HoqF HAr ] F WL
= FGAL AT AW SH EHA
& muar wgafs wwT & #i0 Faifw
UF g TR HgH I A & AT
YT TAT A W 43 F 4 AT THA
geafa wgz @ fF feqqqn ;i
wfawaw  wgEr  \WT O Eigh
gq a3y € fv v & &w 3w
¥ SOTET QETSENTE &1 4gr aFTwt 17
HAT U3 ARTNAIT argd &l
famr & adr =gy g1, a1 WAT
it f+ T4 3 & oF § w9 fHar
Y AET @Y AT SUTET F SURT T
& frar 7 TG W@WH AT 4 q4AT TH
WiTg fFEY & TrA F, @ SEF FI

arar
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AT TEAR-2AE MU FF g% F 477
g 3T 1 T ¥ g faedr
BT, ¥ ARATT &7 GO W GEET
§TATT UF 9CERT 1 W HF UF
¥ o< AE SIE, yEE g &
IH ARl AT, 9% aw I " F0E
oifas ofeadT agl susFdy | Afe
i st g fx oAt wma £ Fiw
gaT FW@ 1

S@ qAME T OHET WOT G-
T ¥ ATT AWHE L g qME K
wid Fgn fa Fay @@ #:71 Ty
e gl T A, ar-fev o s
g &, I¥ I AT FE pun aT
Fgar g

‘AT 4 F HAww Fur € &1
fge ®U =T @ oA

gL AT ¥ WY FIT HTT gr
f& 7@ a7 T & W7 f/ 7
Aard 2@ A1 | A a2 &r
fie BT FATA T AT, AfET wiuFT
Furw Al &9 @I W g
7 mT & I Fgw AR § ¥
gufe FT A7 FEEOT g1 @y &
IEFT WT UF qET | gw wefe
& A= F OATT JET W04,
gF MaRt 3@ s o aary &
ofgt ST &, AT J|IATT KT AFLG
%, g A ardl Wafaa Q£
ogl WHI ¥ OTEr T4 eAmIw
2, 9@ ¥ m¥ swET 3 A -
fac ¥ WA FIFA AG
frr @ gwa, g gfage 7 osmq
gHISaE &1 AT TGt & SUFI
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[sr gmea  AIEA 7139)
FwdT gy & StA @ g,
forg aRgTETEr F1 AFT AT AT
AT FT T FAT AGY 3 A TG
¥ fyaer & T AW F O OHERC
qF-d g, gond, draf a§t §
Y T I G, AT
goHy, giHE  GERR, TS
FERT—a A ¥ we qfeEaw
T AT | 9% wEY AW giEdd
FT gFT & 7 T FE FFA | W
FavS # ufcadw @av & ar ey S
#T o AMgar & oY |IAT @O AT,
gy o Ao fear @ EAr e
@M gEm, I w41 5 ow
fggema & wAdr S A AATYAT
FEAT Ty @ @ fafaa w9,
&, AwQ @R Fqme o#®)
o WM uF Qe | g fgma 7
& WTeE WP AT S9 FRAA AT
g ®OART F FLGC FET q
¥ s oF mId TF IR g,
T T A JrELr AT AT A |

st Tww e (faE) ¢
HAIT FCH.T A QEC FIAT 3G T
TR T A § S av e s
firely sq@ gAdy  Psevsiw ¢ fomy
T ) 3T gAY FGH A W H
& AT g 2

W gwRa  AR@O qEF
JTqATEAN WERA, FGT AT W &I
a2 @ WM fed Wk
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gfewa aar % BF Twwe Trea s
Faq ARy JAX@ & gawd  Aql
# a Aft §, F Arad & s@ oA
g TEY qFY, FAA A 7 IAM G
§, dfFr TEr frr R § o <@
2 ggsr g WA—aw -
famyamz @ W § =@ 9

. A @ A fF o otk @

UIMT—FT AT 98 F qFd & 7
TF HEHT F 9 AR AT AL
3 @t v A @w, oA g
@ 0 T T AT 7
Gar #% @ wWeETEr qRte Y
TATIAT FF F AwAT g 1 ;T qA
T FT 9FT | gw F fyw T F
aregfas Fif o qrofys  afrds
T MNAWEITE | F aF gora &
giegfee Al gl fd
fa ofcads arm wigy § o
gATS ¥ IOT IS AR &, ITH

g9 A 9 qF AIGAT WX FIRA

& A St qa aw @ A
afdd g gFm 1 St @ A
q@r-AM TN 8 8y @7 #
AGAT, TMIT |geqr A &y,
fre st ®§ aftadT g ¢ @
T FqT FC gy & 7 A =
qF 1

mMS 99 T W F AR gAH
TS &, & § o gu awi o,
feramal #7, gATY WA daT S
T fag feam o G w2
qr ag Fy Arav ¥ fF o4y FAFE
o ¥, aF fFeei & Y
# A gal & frEew wom SEm
f& om0 drw fEd, woR
T & qatew,  gf g
T & qadis @ A ¥ W
10 3RaT ¥ wfys seta @y
AT XY deAT § 3.5 Az | Wl
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=41 ¥ e gu AT 69. 7 A §, g
3 URET 10 FHAT Y TR AW @A
A E | JUGTERET AZIEd, Tg W At
fagramr 2 % 1 79T H F9 oW @
A AR &7 @ 39,1 & § |
frad o9 wF BRI ¥ FW o
g1 97 7o fagm #T AR IS
fogm &7 7 @ g ar |\ 7
v T3 fegw & ) g F arg
oA fag @mr & 7 T@EW qroaw
fog fow & =g €7 &I F F=av
arg feg 1 swr@ ¥ 213 A@F
I H g E ) F A aww fay
FT AT F AG & 1 T TIRA AAQT
T3 ar oTar ol F AT w0
a%ﬁ'o Cﬂ'o Tqo qTo Gﬁ'o'ﬁom'go (qtro)
Fargsiragt &1 ogEw A fag
ST & 99 18,000 TFT SIHN F AR
ag WA fag ¥ 9@ 20,000
TFE FH= & | oWT 39 fF amgR
F g a9 e a9 & 97§

dadry wig faa § 79T weEl
(0 TeeA W) AU UF Sxaedl

F YT ¥ | gEERE WY Y AF

R & e T fag ¥ d9
F ORGHO FT AR TET 99
gaey e Fv fadw feav ar
T TE ITE GATIAIT & W
IR AT frara § ) frar 2
f& B ST arat 1 EAT F FT
gfase @ ] wfgy ¢

sfi gENed ARMY AT ¢
FgarT Wrgar § f5 Sl =ww
it F &y wigw frar @ AR
o9 3@ M F qEgw I
& ZW AE T@E T F
sifad T € ) W OF A
qIq  ATENT AST WIT FT ER
aga T 4B F TEEE® F

-
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qET F THA gH AR U hE &
aure § 4 ~

it dme faskt @Y . ww ar
#ro o dTo & faer T ST G177 Y
FE FIAT &l | TG FE q1 IWW I

T gEWET ATAY AT : T A
afeem o Fag grg a9 W@ A
8 3T gET ®TIT W W guIgag
FT VW I AT qg FEE 8, Ue
g q@X ¥ | gW 99 ¥Afg-
fa<r &, WA SAar 9l gyera-
ardt § Wi gfew o & @ A9
sfaeierar & qfeaw A swfqareT
O CC M G B o
gt ...

ot gogEm werd (A
frdfor) : e fag o7 & Q) F
for 7 F&1 & g A Far difwg

ot o TAo GFEA (ITTWRW) ¢
oq ar T Jqar St H g £

Sl gAR AW q@F 0§ FE
T T WY AT FT FT ) dr 7
Fev W a1 5 93 7 A
A g AT IWH T IR FI
FAIR TT Ioar & & 9 JEA-
faeey @d & 1| AfFT wre T
qoAr FASA T T ar g
zaaw &7 1 1881 ¥ fag gww wwmr
TS FT AT AT IF JAT G0 H
i gT AW Fr FEAT /W H 50.7
g o W IAR H @ gqoAml
F g 36 .3 TfATT & 1 AT
1951 ¥, W& R AT gr WY
X FW K N AMIT FAG F

e WY W &4l § I9 gAT I .

FX AT FT =T 69 1 TLHE @Y
Y @R T R AT T AR #T
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[t gwRa qTEw aEd|
N 36.3 qWHZ & ¥T FL 13.6

9T @ TEr | 7 w7 ¥ fragw

@ § fF &t v freae W
TG FTA WY F [T IAT TR
FH AT AT T | FAM IR AR
M AR & 9T 9R | W
T ST QT FAT F IAW G, SranT
TIRET FTFH FXT 4, ST AT TR
T FIH FIT 9, AT dg F IAM A
4, S AFE FT FHW FIA A I
¥ a9 ¥ AWM BEA FT AT
g1q A ffar & 1 W ST T & ST
TN AT 9 T g, W AT 9
¥ F9T AqGT AT T W § WX
ST AWM a4 whEl ¥ g@T #
FIATT BiAY F1 FH R 0
W AT AT T ED qqT I AT, At
R QT § @ &7 A

gax @ faar § wwfad s ogom

FR IqT @ q oA AR T )

gaawteasr (47 Ja7 TgRA WeA )
g IqY  SOET gHT T FY 2
%7 g T

ot gEaga auw A1Em® ;. {
my & fraeT #< T 91 f5 @y

ISy @G T AT @Y 2 R
I€ A A IV FH FUT 7 AT FT
gt 1971-72 # 99.4 fafma
wqd  fqren st a9 W Rk
1977-78 & 101.3 fafeas =gy
faer wafmr & w0 AR S@ar
wiHs ¥ T HIT AR Fr Favar fE
U WT G OWT & AT wa G A
fe & &1 AT atg W ST
9 g ) W ST A o qeAr
Igar § & gwanE W oMU W
AW, WA TA@ qIA A G T
fear 2 & S F T wEA AW
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F mw frgam @ o WiEw
gafa #T 50,7 ey femr & #WiR
AIFT 90 F:aE) A1 % g 49.3 Fhowa
gofd & | T@ W ¥ 90 Hadr
srefat & o W Fr @ wifas
geafd &1 49 Sy w1 10 T
At & @ma 51 T w9t 2 o
ERIEEICEIL T B O L I B
ST F=T fF N §owig v w7
AT WY & fF gur faere @6t
3 T ST agr §, AT Ag
F, AMGT F, A F, I JAT H
wfa =f ITrerar 78 a8 o &
SAGET F1 afg &1 AT . .

A AL #1470 At 517 -
¥ ag wUET & | wigH fwre gara
SREREE L
Jaarfad QTﬂ?fQ'a:ﬂ'quﬁ'cff% q15 C’R'F‘;'

- § 1 (Fwm ®Y qATV) AW, B osutd

AT T AFT FqS TF H(FI AGS
AT TG FATAIGATE | & wrgav A
fr fw qas § 9g wiFs /LT F ™A
<@, 3% 9% g faa wAT W g AR U
T AT g W frgeara F {wfa
fager wer s +fY wgh <g¥ a7 A oA H
qET AAT HGT 1., .

sft quz fas <ot - fed) ffaeeT
args 43 & 1., (sgEAas)

St gawga Ao w1ad - e
fafreeT 1 7T g & 7 o= A
frfreeT & fam ¥ iy faar E & focdy
fufreer s gar sfama d? . . (3aaaa)

SHRI SYED SIBTEY RAZI: I have

i my own reservations about these re-

marks. He should withdraw these
words,
| gRIR A0 A12T © FITEHE
g, § ooy 91 @en FE F a8
F17 g wAT A5 § v farsar wgrUse
F TF 9T § 9T F99 T IRE1T
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fafwes | saw fagem #r ga dav @
1. 4 TTRE AT qTIT F1 faayd gt
FTHATE 31. 90 98T | & HrowT ¥
AT FAT /T g 98 AT s gry
feq wc &, a1 fzara oz w@r g, w8
AT fgary 7€ & o § 9 FT qmar
£ (9w =t weEl)

A, § o o ggEy 51w
FAT | IfFT @Rargm & 0 Sfea
¥ NI I GRFIL F FEAT ATGAT
g fr fasar & ara 3o quw ¥ ¥
73 Fafvat & | ™ 73 wufqal T F
iy wqfqar oA ¥ ofyad famar
F 2 WHE § F9 47 o gE ¥
T AT ATHIT T 25 qWE A
Ay g |

S, wfed aw § ag o«
Fgar fF zrer & 9 Fay av7 TEN
&, sfeaq gy Fq4Er, TEF ewEr F
g @ § 0. 07 THe AT TWFIT
Fr g @M § 4.3 qTFT 1 ETEr
F I ¥ FgAT T ErET WA
uwe @ w941 fafuas sq¥ zrer 5y
gt @it g€ § 0.58 q%@e ;T
A F foe® derdit & O Ay
g¥ & 37.11 g3dz | § giFE AT
gl AT ATFAT | AT CF T
FFHT AT 1T GHICT FT AT |

S\, T [ gArHATR FT AT
N I, MOE FEAT HT AT I
AT §, AT AR 919 §Wy AT v
¥ zAwr feare &, sA=r fRarat o
fer aw giwst &, @ THET ¥ A7
arfas &7 a1 &5 T FATSETR
FATE 1 TargT FATE | FAT A Y
gl 37 gl | AT mE qde &Y
aral 3T FT T a8 FQ | § H{OHT
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Fg Aaradr I 1gar § 5 ¢ gurer-
JIT FT AT A JAAL, qATSET H7
AU &2 FI, [AAT Fr AT I
AT, GQF FT grEgr FAT I FU
TE AT AR @Y, qIE F S0 F7Y
@IS ¥ I AN iy wifex A
SATAT § AT ATIHT Ao AT ) A
gfear FY g W, 7 faewr &7
AR AT | G ATFHT TG g STTIAT,
UG P AW | qragr, gy,
FTTLTA |

THE VICE-CHAIRMAN
SYED RAHMAT ALI): Chowdhary
Ram Sewak, not here. Shri Chatur-
vedi, not here, Shri Indradeep Sinha,

(SHRI

SHRI INDRADEEP SINHA (Bihar,:
Mr. Vice-Chairman, Sir, T am grate-
ful to the hon. Members on the other
side who have poured out their com-
puterised wisdom in thig House in
order to eclucidale the provisions of
the Finance Bill. Unfortunately, 1
cannot agree with them. I am here
to oppose this Finance Bill. I am {o
oppose this Finance Bill because the
basic policy that permeates The
Finance Bilj and that governs the
various activities of the Government
is against the interests of the Deople
and against the interests of the zoun-
try. ‘Therefore, these policies reed
to be changed if we want to save our
country from further drifting towaras
disaster. Presenting the Budget this
year, the Finance Minister has made a
tal] claim that “with this year’s alloca-
tion for the Sixth Plan, the Sixth*Plan,
at current prices, will be over Rs.
110,000 crores, This, Mr. Speaker, is the
measure of achiev\ement of this Gov-
ernment in accelerating the pace of
development in the current Plan
period”. This is the claim made by the
Finance Minister.

Now, what is the reality? According
to the Mid-term Appraisal of the Plan,
during 1980-81, the investment cost in-
dex rose by 11 per cent, and during



259 The Finance

[Shri Indradeep Sinha}
1981-82, the investment cost index rose
by 14 per cent. Both these percentage
-—11 per cent and 14 per cent—were
higher than the rise in the wholesale
prices in the country. That is, the
cost of investment rose faster than the
wholesale prices, Now, for the re-
maining three years we do not yet
have the figures. But computations
have been made by persons who know
the subject-and they have come to the
conclusion that although in nominal
terms the Plan Outlay would come {0
be Rs. 110,000 crores, in real terms,
there is likely to be a shortfall of any-
thing like 30 per cent, So, not only
the actual target of Plin investment
of Rs. 97,500 croreg will' not be fulfilled
but there will also be a serious short-
fall. Ang where will be the short-
fall? According to the Mid-term Ap~-
praisal of the Plan, the shortfall is
mainly in what is called the core gector
of the economy. To quote, “Over the
first three years of the Plan invest-
ment, shortfalls are noticeable in some
of the major infrastructure Sectors like
power, railways, irrigation. coal and
steel”. So  these are the sectors in
which most of the shorifall has taken
place, Now, except for crude oil, in
no other industry of the core sector
has the Plan target been realised. Only
the production of crude oil has" ir{-
creased {rom 10.5 million tonnes to
near about 26 million tonnes this year,
In coal, the production MSs year is
like_ly to be 139 million tonnes as
against the target of 165 million tonnes.
Electricity generation is likely to he
141 billion kwh. as against the target
ot 1-91 bitlion kwh. Revenue-paying
originating railway traffic has tallen
short by ahout 33 per cent. Instead of
309 millicn tonnes, weé may have an
achievement of a little above 200
mijllion innnes. Taking the industrial
sector as a whole, in only one year
of the current Plan period has the
targe‘t of rate of industrial growth been
i.achleved. That is 8 per cent. In the
first vear, the growth was 4 per cent:
In the second year it was 8.6 per cent;
in .the third year it was 3.9 ver cent'.
And during the current year it is ex--
pected to be 4.2 per cent, So, except-
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ing in one year in no other year has
the target of industrial growth “heen
achieved. Much more dismal has been
the performance of the manufacturing
sector. Manufacturing sector accountls
for nearly g0 per cent of our industrial
economy. In this manufacturing sector,
the growth rate has varied from 2.5
per cenl to a maximum of 4 per cent.

So, viewing the whole industrial
field, we see that there have been seri-
ous shortfalls—shortfall in manufae-
turing sector, shortfall in infrastruc-
ture, shortfall in railways, shortfall in
basic commodities like coal, stee] and
electricity.

The Government has made a big
propaganda about the achievement of
the agricultural sector this year, That
is, foodgrains prodauction {s expected
to be 149.76 million tonnes this year.

We do not know if these
6 P.M. figures have also been cook-
ed up with a view to coming
elections. Really, we do not
+ know. But the proof of the pudding
is in its eating. 1f food production has
really increased to this level, then the
proof should be that prices in the open
market should come down to the level
of the support prices fixed by the
Government. If prices continue to be
high then I think it is evident that
production has not really increased 1o
the extent claimed or the Government
has little control over the distribution
system and it is the hoarders, profite-
ers and black-marketeers who are rul-
ing supreme. In spite of bumper crops
prices continue to be high and people
continue to suffer and starve.

Secondly. Sir, there is a saying that
one swallow does not make a summer.
Similarly, one bumper crop in a plan
period does not establish any produc-
tion trend. What is the production
“trend in agriculture? According to the
Sixth Plan document, between 1950-51
and 1978-79, the compound annual
rate of growth of agricultural produc-
tion has been only 2.7 per cent. In
industry, it has been a little higher.
For the gross domestic product as &
whole, it has been only 3.5 per cenl.
Now, does the Sixth Plann show a
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hetter result? Has the growth rate be2n
exceeded in the Sixth Plan Period?
There is no, such evidence. There is no
evidence that the trend rate of pro-
duction either in agriculture or in
industry or in the sphere of gross
domestic product has been exceeded,
As a matter of fact, textile mill owners
have citeq figures to show that al-
though, accorqaing to  Government
statistics, the per capita jncome has
increased, the per capita consumption
of cotton cloth has fallen. Why should
consumption fall if income has increas-
ed? Do people prefer to go naked under
the benign dispensation of “a Govern-
ment that works”? Naturally,  the
prices have risen so high that even u
little rise in the per capifa income does
not lead to increase in consumption.

SHRI NIRMAL CHATTERJEE: Dis-
tribution has become further unequal
that is the point  apart from the
prices,

SHRI VISHVAJIT PRITHVJIT
SINGH (Maharashtra): The people
have started wearing polyester rather
than cotton cloth.

SHRI INDRADEEP SINHA: I think
only those people are wearing polyes-
ter who have come from the polyester
world, ’

SHRI NIRMAL CHATTERJEE: The
total consumption of cloth, including
pnlyester, has fallen.

SHRI INDRADEEP SINHA: I wul
cite just two figures. In December
1979 the total number of unemployel

on the live regislters of employment
exchuanges was 14.3 millions, On ‘he
30th December, 1983, the total number
of registered unemployed had gone up
to 21.4 millions, There has been g 50
per cent increase in the number of re-
gistered unemployed.

SHRI PYARELAL KHANDELWAL
(Madhya Pradesh): This is the achieve-
ment «of this Government,
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SHRI INDRADEEP SINHA: This is
one of the achievements. Now, what
has happened to the poverty of the
people? Unforiunately, we have mo
figures, no current figures, We have
figures relating to 1978-79 which show
that more than 51 per cent of the rural
population lives below the poverty
line. Now, Sir, last year, exaggerated
claims were made about the success
of the poverty alleviation programmes.
The Planning Commission claimed
that as a result of investments on
programmes like the IRDP and the
NREP, 57 million people have been
lifteq above the poveriy line in iwo
years’ time. The Prime  Minister
thought this was a conservative esti-
mate. So, from the ramparts of the
Red Fort she announced, no, 120 mil-
lion people have been lifted above the
poverty line in just two years’ time.
And these wild claims of the Planning
Commission and the Prime Minister
were torn to shreds when they were
subjected to rigid statistical examina-
tion. And that examination shows
that if all the money that has been
spent on these progressing has really
reached the targetted beneficiaries,
even then the total number of persors
who could have been lifted above the
poverty line would not exceed 7.7
million, So, the Government seems 10
have a naive faith in the saying that
if you want lo utter a lie uttera big
lie, so that some people may be taken
in, At least we don't expect the
Prime Minister the Planning Minister.
the Planning Commission to come out
with such official lies.

SHRI VISHWAJIT PRITHVIJIT
SINGH: I am on a point of order. Sir.
If any allegation is to be made against
the Prime Minijsier, it should be back-
ed with actual facts, ncjustan alle-
gation made like that. He is claiming
that not more than 7 million people
could have been lifted. From where
did he get his figures? I guestion his
figures. He should have said how he
has arrived at this conclusion before
levelling these allegations.

SIiRI INDRADEEP SINHA: Have 2
little patience. In this House, Sir, we
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nad an eminent economic, Dr. Malcolm
S. Aaiseshiah, and in his report on
mid-year review of the economy, he
came out with these figures. Also
Prof. Raj Krishna came out with these
figures which were published in Eco-
nomic and Political Weekly, if the
hon. friend has ever seen that pro-
per

SHRI DIPEN GHOSH (West Ben-
gal): It was also discusséd in this
House,

SHRI INDRADEEP SINHA: Yes, it
was discussed in both the Houses and
in the Lok Sabha, the Planning Minis-
ter confesseq that what the Prime
Minister had said related to the entire
plan period target; 120 million is ihe
target of the whole plan period and
that the Prime Minister did not make
- this claim. But even the modest
claim made by the Planning Commis-
sion was not substantiated when sub-
jected to rigid statistical examination.
If there are hon, friends who do not
understand these  statistics or who do
not like that their official claims be
subjected to rigig statistical tests, they
are welcome to have their own views.
I have nothing much to say about
them. .

Now, Sir, I was dealing with agricul-
tural produclion. The Prime Minister
appointed last year a Council of Eco-
nomic Advisers headed by a former
member of the Planning Commission,
Prof. Sukhmoy Chakravarty, on which
sat also two members of the Planning
Commission, Dr. Hanubantha Rao and
Prof. Khusro. Dr, Manmohan Singh,
Governor of Reserve Bank is another
member of that Committee. Now, *he
Council of Economic Advisers came
out in their report jast year that in
agriculture, what we are noticing is a
declining response of agricultural pro-
auction to increased investments in
the form of inputs. This fact has been
admitted even in the Economic Survey,
Even the Ecoomic Survey admits that
the amount of inputs poured in agri-
culture in the form of irrigation facili-
ties, in the form of fertilizers, in the
form of improved seeds is not resulting
in more and more increased produc-
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tion. Rather the increase ig less and
less. And from this, the Council of
Economic Advisers drew the conclusion
that the main cause of this peculiar
situation is the daominance of semi-
feudal landlordism and related tenurial
conditions in the bulk of rice-growing
area, particularly, the whole of north-
eastern India, Bihar, Orissa, Madhya
Pradesh, and parts of many other
States. This is the main rice-growing
belt and due to prevelance of these
semi-feudal conaitions, production is
not quite responsive to investment of
inputs 1n agriculture,

What has been the performance of
the Government in this field?. There
has been a new 20-point programme,
The Sixth Plan document fixed the
target date, 31st March, 1983, ,y which
time land reform laws were to be im-
plemented and surplus land over the
amended ceiling was to be disiribu‘ed-
Then, the target date was extended in
the {wenty point programme to 31st
March, 1984 or 1985. But what has
been the performance? During the last
four years, only four lakh acres cl
surplus land have been distributed.
even on paper. The beneficiaries may
not have received anything. But what
is the estimated surplus? According {0
an estimate made by the Planningx
Commission itself on the basis of theAt
26th round of National Sample Survey
the estimated surplus in 1970-71 stood
at 215 lakh acres and out of these 215
lakh acres, hardly 25 lakh acres cf,
surplus land has been gdistributed so
{far even on paper. Therefore, the
bulkx of the surplus land continues te
be 4in possession of the landlords who!
continue to oppress and exploit {he!
peasantry through semi-fedual enurial’
systems. (Time-bell rings). This is the
main reason for the tardy increase in
agricultural proauction despite invest-
ment jn the form of inputs, apart from
corruption, which eats away a pari of
all the inputs in every field, not onl
in agriculture,

Now, Sir, one of the greatest achieve-"
ments of this Governmeni, to whicl
sufficient attention has nol been paid,’
is the devaluation of the rupee. In 1966
the Prime Minister, Mrs. Indira Gandhi

i
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earned notariety throughout the coun-
try by devaluing the rupee by 37.5 per
cent under pressure from the World
Bank and the U.S. Government. What
is the percentage of devaluation in
the Sixth Plan period? In terms of
U.S. dollars, the percentage of devalua-
tion, I can assure you, may very well
exceed 37.5 per cent, and in any case
will not be much less than that figure.
This is because one U.S. dollar used
to cost less than Rs, 8 in 1979-80 and
now the U.S. dollar costs only a little
less than Rs. 11. (Time-bell rings).

Now, this devaluation, has meant
inflation in the cost of foreign debt
servicing, inflation in the tofal externul
debt burden, inflation in the cost ol
machinery ete. which are being im-
ported in the name of technological
upgradation. Ana this is one of the
main factors behind ihe continuous in-
crease in prices. According to .he
figures given by the Finance Minister,
the price rise was 16.7 per cent in
1980-81, further 2.4 per cent in 1981-82
further 6.2 per cent in 1982-83 and a
further 10.7 per cent.in 1983-84, Dur-
ing these four years, the price rise has
varied between 43 per cent {o, 46 per
cent. Why this price rise? One of the
tactors is the continued devaluation
of the rupee in terms of the gollar and
flooding of the Indian market with
high cost, high-priced American machi-
nery and other imports.

But there are other faclors, For
example, in the four years which we
have before us, the total growth in the
gross domestiec product has been near
about 20-21 per cent. But during these
four years, the totfal growth jn M-3d,
hroad, money supply is nearly 60 per
cent, I (o not say that there is any
direct lincar relationship between the
increase in money supply and the rise
in prices. But there is some relation-
ship, If the gross domestic product has
risen by only 20 or 21 per ceni and
the money supply has increased by
sixty per cent, there is bound lo be
inflation. Angd we are having this in-
fiation.  (Time-bell rings). Our Finance
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Minister is pursuing a policy of feea-
ing more and more inflation. My friend
Comrade Chatterjee, had pointed out
as to how the targets of deficit financ-
ing have been over-fulfilled. Similarly,
the target of raising resources by 1n-
creasing the administered prices of
food and essential inputs has been
over fulfilled. Similarly, targets of
internal and external borrowing have
been over-fulfillea. Consequently, the
burden of debt servicing has increaseq,

Lastly, I would like to invite atten-
tion to the fact that under the advice
of the IMF and the World Bank, our
Government went in for what is called
“import liberalisation.” The IMF loan
was based on the arrangement that im-
ports will be “liberalisea,” and there
will be a “quantum jump” in exports
and India’s balance of payment pro-
blem will be resolved. What has hap-
pened? The Finance Minister has
hoosted that “we entered into this loan
arrangement with our eyes open and
we have come out of it with our headls
high.” This is a tall claim. What has
been the result of the loan arrange-
ment? Qur exports have increased at
a very slow pace, In the Governmenl
records a figure of 13 per cent or 15
per cent is mentioned but that is in
terms of their value in rupees. We
should realise that the rupee value 1¢
inflated because of the devaluation of
the rupee in terms of the dollar. If
we look at the volume index, the 1n-
crease in exports is hardly 2.3 per
cent. Exports have not increased, but
imports have increased. And what is
the result? Government goes on blam-
ing the increase in oil price for the
BOP deficit. Because of imcrease in
0il price because of increasing POL
imports, our balance of payment pos-
tion has deteriorated. Now, Sir, this
is not true. According to a report of
ihe Estimates Committee, in as late
as 1976-77 we had a positive trade
balance after paying {for all the oil
that we imported. Even after 1976-77
the lotal value of oil products importea
is less than the deficit in the balance
trade account. Y do not want to cite
many figures. I only want to cile
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figures for this year., In 1983-84 crude
oil production has increased from
10.5 million tonnes in 1980 fo 26 mil-
lion tonnes. What would it mean in
terms of saving of POL imports?
About Rs. 3200 crores. And the total
value of POL products that we are
still compelled to import is only worth
Rs. 3600 crores, but the trade deficit
is going to be ahove Rs. 5,000 crores.
That means, we are running a aeficit
trade account, even if we exclude the
POL transactions, That is the posi-
tion. Big propaganda is made about
" increase in exports, That is also a
jugglery of statistics. Because of the
limited refining capacity in our coun-
try for a special type of crude that is
praduced in Bombay high, we are
exporting that crude, and that crude
export valued at Rs. 1000 crores to
Rs, 2000 crores per year is also adaed
to the export quantum. Despite this
artificial boost to exports, propaganda
is made that our exports are incCreas-
ing, Sir, I do not want to go into
various other details.

- 1 woulg only like to up and con-
elude by saying that the growth rale
during the Sixth Plan period has been
no higher than in the Fifth
period. This performance has been
achieved by over-fulfilling the quota
of taxation, by over-fulfilling the
quota of internal borrowing, by over-
fulfilling the guota of exiernal borrow-
ing, Sir, you womld not pelieve that
during these four and five years since
1979-80, the total debt burden of the
Guvernmeni of India has increased
from about Rs. 34,738 crores to Rs.
73906 crores. Ali this money is sup-
por‘ed to have been invested. And
what is the result? The perfoiman-
ce of the economy is worse than even
compared to the performance in the
Fifth Five Year Plan period.  What is
the cause? The cause is that the
economy is in the grip of a deep
structural crisis. Indusiry afler in-
dustry is becoming sick, Larger and

larger number of {actories )
are falling sick. During
1983, 52 per cent of the man-days

lost were due to lock-outs and not due

Plan
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to strikes. So more mandays are be-
ing lost today due to lock-outs than
due to strikes. Why? Because there
is ecrisis of the market. Because of
high cost economy, we are unable to

cgmpete in the external market.
There is theft of capital. There is theft
of foreign exchange. There is a

crisis of internal market. There is a
crisis of production. There is a crisis
of employment. There
poverty. The whole system is coming
to a grinding halt. Now, Sir, the
latest slogan of the ruling party—I
hope the hon. Members who are here
will listen {o this—is what in the last
Sunday’s issue of the Times of India
a columnist has come out with—an

alibi, an apology from Mrs, Indira
Ganahi. He says: “ Why do you
accuse her of non-performance? She

never promised to perform anything
She has pertormed the ASIAD and
the CHOGM. These gare her high-
lights. No other performance was
expected of her.” Then what about
the party? The columnist says:
“Indira Gandhi never meant {o build
any party. She destroyed whatever
party was there. And out of the
destruction of the old Congress,
emerged a sole leaaer, Indira Gandhi.
So vote for the sole leader and that

wil] solve all the problems of the
country”.
A ftriend over there was saying

that Congress(I) is the biggest demo-
cratic party in the world. Yes, it is
the biggest democratic party
(Interruptions),

st vwair atem (fagre) - F
qiTH FAfAEHIT T0gaT ...
(373uta) § @y oF A5 qwAr
FEIT E. .. § qmqud Aeawra
TMBAT ... (ca3drT)

SHRI INDRADEEP SINHA: Leamn
a few facts about party., It is the
biggest democratic party which has
nol enrolled a simgle member for
the last ten years! There is no mem-
bership, there are no elected bodies,
there is no election anywhere, There
is only on leader. (Interruptions)

is crisis of |

e . -
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SHRI RAMANAND YADAV: What
about the Communist Parly?

THE VICE-CHAIRMAN  (SHR!
SYED RAHMAT ALI): WMr, Sinha,
please conclude.

SHRI INDRADEEP SINHA. All
these claims are false.

SHRI LAL K. ADVANI (Maahya
Pradesh): This kind of sensitivity,
Sir, I cannot understand, if there
is criticism of the ruling party, why
should they be shouting in this man-
ner?

SHRI INDRADEEP SINHA: We id
not shout they claimed that their is
the biggest democratic party.

THE VICE-CHAIRMAN (SHRL1

SYED RAHMAT ALI): Mr, Sinha,.

now please conclude,

SHRI INDRADEEP SINHA: Just
one last word. '"Phe economy is in
crisis. The polity is in erisis. OQur
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national unity and integration are
under threat, Divisive and disrup-
tive forces are raising their head not
without connivance of or even instl-
tution from the ruling party. Now
il ig qifficult to believe that this rul-
ing party with its computerised wis-~
dom and personalised leadership will
be able ifo resolve the problems of
the country. The left and democratic
forces have to unite ang chart out 2
new path which will lead to the solu-
tion of these problems. Thank you.

ALLOCATION OF TIME FOR DIS-
POSAL OF GOVERNMENT AND
OTHER BUSINESS

THE VICE-CHAIRMAN (SHRI
SYED RAHMAT ALI): Before I ad-
journ the House, I have to inform
Members that ithe Business Aavisory
Committee at its meeting held today,
the 2nd May, 1984 allotted time for
Government  Legislative and other
Business as follows:—

——— —_—

Business

Time Allotted

1 Consideration and return of the following Bills, as passed by the Lok Sabha:—

(b) The Additional Duties of Excise (Goods of Special Imporia-ce

Amendment Bill, 1984.

() The Union Duties of Excise (Distribution) Amendment Bill, 1984 Z
3 hours

(c) The Union Duties of Excise (Electricity) Distribution (Amendment) S

Bill, 1984.

‘(d) The Estate Duty (Distribution) Amendment Bili, 1984,

2 Consideration and passing of the following Bills, as passed by the Lok

Sabha :—

() Tiaz Punjab Stata Lagislature (Delegation of Powers) Bill, 1984.

(b) Tae Aluminium Corporation of India Limited (Acqulsmon and
Transfer of Aluminium Undertaking) Bill, 1984. . .

1 hour.

1 hour.

) The D=thi Municipal Corporation (Second Amendment) Bl”. 1984
(d) The Punjab Municipal (New Delhi Amendment) Bill, 1984.

(¢) The Deihi Devzlopment (Amendment) Bill, 1984,

3 houys

(f) Th> Public Premises (Eviction of Unauthorised Occupants) Amend-

ment Bill, 1984.

(2 Fhe Export (Quahty Control and lnspeutlon) Amendment Bill.
984 .

3 Co \Sldel‘dth'l and passing of thu Umvemty Grdnts ConlmlSS]on (Amend-

ment) Bill, 1984

4 Discussion on the working of the Mlmstnes of Educatlon and Cuflure and

Social Welfare

5 Discussion on the working of the Ministry of Industry

1 hour.
2 hours.

On 5th, May,
1984.
On 8th May,
1984.




